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Abstract of the Proceedings of the Council of the Guvernor General of India,

* assembled for the purpose of making Laws and Regulations under the

provisions of the Indian Councils Acts, 1861 and 1592 (24 & 25 Vict.,
cap. 67, and &6 & 66 Vict., cap. 14).

The Council met at Government House on Thursday, the 26th March, 1836.
PRESENT :

His Excellency the Viceroy and Governor General of India, ».c., ¢.M.s.L,
G.M.L.E., LLD., presiding.

His Honour the Lieutenant-Governor of Bengal, x.c.s.1.

The Hon’ble Sir A. E. Miller, K., ¢.5.I., Q.C.

The Hon’ble Licutenant-General Sir H. Brackenbury, K.C.B., K.C.5.1,, R.A.

The Hon’ble Sir J. Westland, x.c.s.1.

The Hon’ble J. Woodburn, c.s.1.

The Hon’ble Alan Cadell, c.s.1.

The Hon’ble M. R. Ry. P. Ananda Charlu, Rai Bab4dur.

The Hon’ble J. D. Rees, C.I.E.

The Hon’ble G. P. Glendinning.

The Hon’ble Nawab Amir-ud-Din Abmid Xhan, c.1.e., Bahidur,
Fakbaruddoulah, Chief of Loharu.

The Hon’ble Rao Sabib Balwant Rao Bhuskute.

The Hon’ble P. Playfair, c.1.E.

QUESTIONS AND ANSWERS.

The Hon’ble NAwAB AMIR-UD-DIN AnMaDp Kn8AN, BADADUR, in the
absence of the Hon’ble PRINCE SiR JamaN Kapr MEERzA MUHAMMAD
‘WanRID ALY BAHADUR, asked :—* With reference to Sir Charles Pritchard’s
replies to my questions (1), (3), (4) and (5) on the 7th February, 1895,
regarding conveniences for railway passengers, will the Government please
state the result of its enquiries and consideration P”

The Hon’ble MR. CaDELL replied :—* The at!ention of Local Govern-
ments and Administrations was drawn, in July, 1595, to the importance of the
subject, and the various raiiway administrations were invited to co-operate in
the removal of all reasonable causes of complaint. Amongst others, particalar
-attention was invited to the following points :—

(1) the redaction during the hot weatiier of the number of passengers
carried in each compartment or carriage;
62 k. D. 1



254 QUESTIONS AND ANSWERS,

[ 2r, Cadell ; Nawad Amir-ud-Din Ahmad Khan, Balddur ; [26TH MARCE,
Sir James Westland.]

(2) the removal of delays and difficulties in obtaining third elass tickets
by the opening of ticket offices for a more prolonged period before
the arrival of trains, or, where necessary, for the whole day ; the
establishment, where the demands of traffic call for it, of agencies
for the issue-of tickets in the bazars or other convenient places ;
and the provision at large booking centres of additional tickets-
issuing windows, and of additional stoff for the issue, checking
and collection of tivkets, and the employment of female ticket
collectors, when possible, for dealing with female passengers ;

(3) the improvement, where nccessary, of existing latrines by the
addition of sereens or other means of securing privacy ;

(4) the distribution of pure drinking water, especially in the hot
weather and during fairs or other large gatherings, with proper
precautions to protect it from pollution.

“Having regard to the extreme importance of the matter, no less from the
standpoint of the Government and of the railway administrations than from
that of the great mass of the travelliog public, the Governor General in Couneil
desired that the authorities of {he several railways should give their constant
attention to the subject by enforcing the rigid observance of the rules already
in force and by the introduction from time to time of such further reforms as
experience may show to be necessary or desirable.

“ Government Inspectors for Railways have also been instructed that in
the course of all periodical and otler inspections made by them attention
should be paid to any improved arrangements that have been found possible for
the comfort and convenience of passengers, and that these arrangements, or the
necessity for improved arrangements, should be made the subject of report.”

The Hon’ble NaAwaB AMIR-UD-DIN AuMap KHAN, BAHADUR, in the
absence of the Hon’le PrINCE SIB Jaman Kapr MEERzZA MUHBAMMAD
Wanmp Arl BABRADUR, asked :—* Will the Government please state whether
any, and if so what, communication has been received from the Secretary of
State as to the result of the Opium Commission ?”’

The Hon’ble Str James WESTLAND replied :—* The Government of India
communicated its views to Her Majesty’s Secretary of State in a despatch
dated the 19th October, 1895, to which the Secretary of Stato replied on
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December 12th. Both despatches were published in full in the Official-Papers
Supplement to the Gazette of India of the 18th January last, and are available
also in pamphlet form.”

FINANCIAL STATEMENT.

The Hon’ble Siz JAMES WESTLAND, in moving that the Financial State-
ment be taken into consideration, said:—* There are one or two subjects which
are of some public interest and which were not referred to in that statement,
but in regard to which I should like to take the opportunity of giving some
explavation now. The first question to which I wish to allude is the
reference which we made in the ccurse of the past year to Commercial and
Banking Institutions on the subject of the investment of the currency reserve.
The proposal that we laid before them was that, whereas the currency reserve
is now invested to tlie extent of eight crores, we should take legal powers to
invest it up to the limit of ten crores. We furnished these bodies with
statistics relating to the circulaton, and we asked them their opinion as
to the measurc, and whether, in their opinion, it in any way diminished or
endangered the perfect convertibility of the curreney note.  'We have received
answers from all the Chambers of Commerce and Presidency Banks, and I
may say that there is not one of these bodies which calls in quesiion the
proposal to make this investment on the ground that it diminishes the security
for the convertibility of the currency note. I may mention that since these
papers were circulated to the Barks and to the Cnambers of Commerce we
have received even »dditional evidence of the security with which the proposed
transactions can be carried out. It will perhaps be remembered that we drew
up two statements shewing the variation in the circulation. Ons of these
statements was a statement, month by nionth, for so:ne time past, of what we
call ihe gross cireulation of the currency notes. The other was a statement of
what we call the net circulation. The difference between the gross and the net
circulutions iu this case is that the gross circulation includes the currency notes
which lie in our Reserve Treasury and also the currency noies held by the
Presidency Bonks. These notes are cerluin to come to us for encashmert
sooner or later ; we do not regard them as a permanent part of the currency
circulation, and we ounght not to regard them as such in discussing any
question of the currency reserve. The net circulation is the balance which
remains in the hands of the public generally.

«Now, since these papers were sent out this gross circulation has very
much diminished. 1t stvod, if T remember rightly, at about 31} crores when
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wo sent out the statistics, but now the gross circulation has been reduced to
something like 25 crores. That is to say, the demand for money which
springs up every cold weather, and which sprang up this cold weather also, has
so greatly reduced the amount held in the balance of the Reserve Treasury and
in the Presidency Banks, that they have brought forward their notes for en-
cashment, and by that means bave reduced very largely—by something like
20 per cent.—what I have heen defining as the gross circulation. But notwith-
standing this great change in the gross cireulation, the net circulation, that is
to say, the amount of notes which remains in the hands of the public, and
which can be depended upon to a large extent to remain in the hands of the
public, has increased by a small amount. When we consulted these bodies
whom I have ramed, we based our proposals entirely upon the statistics of the
net circulation, and rightly so, so far as I can see. The evidence that this cir-
cumstance has given to us—the circumstance, namely, of the great diminution
of the gross circulation, entirely unaccompanied by any diminution in the net
circulation—adds considerable strength to the argument that we can increase
our carrency investment from eight to ten crores without the slightes; danger
fo the conve:tibility of the note.

“The only objection that has been raised to the proposal which we made
was that we might to some extent endanger our currency policy, that is tosay,
our rupee currency policy, by throwing on the market two crores of rupees.
These two ‘crores of rupees would hardly be thrown upon the market in the sense
of being suddenly put upon the market, but ultimately and after a long series
of intermediate transactions the circulation of rupees in the conntry
would be two crores more than it would otherwise be. Now, this is obviously
a theorctical objeotion, and it is based upon theoretical grounds. I am
not prepared to discuss these theorctical grounds now, because it is
very difficujt indcad to say how far the total amount of the rupee currency
in ciiculation afiects the exchange value of the rupee, and I do not wish
to discuss a difficult-and dangerous question of that kind. But I am
a little doubtful whether in discussing the question of the investment
of the currency reserve we ars at liberty to look at outside considerations of
that kind. Of tbis I am ocovfident that we are not entitled to use the
currency reserve {or any purpose of producing a certain effect upon the
exchange value of the rupee. No person would for a moment allow that if we
did that we would be acting within our duty. It is for the same reason arguable
that when a measure effecting the currency reserve is proposed, from the point
of vicw of the currency-reserve pure and simple, we ought not perhaps to allew
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ourselves to beinfluenced by the possible effect which a measure dosirable from
a currency-reserve point of view, may have upon the exchange value of the
rupee. However, these are all questions which will no doubt be argued out
before the measure.which we propose takes any actual form. What I wish to
state a$ present for the information of the Council is what the Government
intend to do with regard to the proposal generally. 1n the first place, we shall
publish in the Government Gazettee for general information the opinions that
we have received upon the subject. We shall also communicate them to the
Secretary of State for his information, with a view to any suggestions or ord:rs
that he may desire to give. If he sanciions our proposals,itis possible that we
may bring forward a legislative measure for carrying them out, bui that will not
be done untii next cold weather; that is tosay, that we shall not make any pro-
posals of this kind during the session at Simla, where we do not receive the

assistance of our commercial colleagues.

“The other matter to which I desire to make reference was a communi-
cation made to me by merchants at Rangoon during my visit to that place, It
is a matter which I considered partly at that time and afterwards in Calcutta.
The merchants of Rangoon had two requests to make —first, that the Secretary

of State might draw his Counci] Bills upon Rangoon as well as upon Calcatta
and Bombay. This is a question which has been before the Government at

various times during the past few years, but the Government has never seen its
way to allow any drawings of Council Bills on Rangoon. There is more than
one reason for this. The drafts of the Secretary of State come at present, for
example, to about sixty lakhs a month. 1f we were to allow the Becretary of
State to draw upon Rangoon, it is obvious that we ought to be prepared at any
moment to pay sixty lakhs at Rangoon. It iseasy for us, at contres like Bombay
and Calcutta, to provide ourselves with as large an amount of money as may uf
any time be nccessary to meet the Council Bills of the Secretary of State; but,
if we were obliged to provide money for that purpose at Rangoon also, it would
make far too serious an inroad upon our cash balanves, and we wonld he able
only with great difficulty, and not even so at some times of the year, to pro.
vide the necessary funds to meet suci: Council Bills as might be drawa o
Rangoon. I may also point out that the kixcliange Banks, through whom most
of these Council Biils are passed, are exactly in the same position: and rircu:a-
stances as ourselves. It does not pay them to keep money lying at Rre:o
waiting the demands of the merchants. They prefer financing Ba.oovw
entirely from Calcutta. Even if we were to allow Council Bills to be draown i
Rangoon, the chances are that the Banks through whom they almost enti !y
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pass would prefer drawing upon Calcutta and holding their funds there ; because
in that case the same amount of reserve held in their hands would be available
both for the demands made upon them at Calcutta and those made at Rangoon.
‘We have an exact example of this in the Secretary of State’s drawings at Mad-
ras. The Secrctary of State may draw on Madras—and he does so 1o a small
extent—but as a matter of fact the Commerce of Madras is financed almost
cutirely through Calcutta and Bombay. The Banks prefer baving their money
at these big centres, and sending it thence, from time to time, to where it
is actually wanted. I do not think, therefore, in the first place that it would be
possible, or desirable, that the Secretary of Stateshould draw upon Rangoon,
nor should he determine to draw upon Rangoon, that much advantage would
be taken of the permission by the Exchange Banks,

“The other matter which was brought forward by the same merchants at
Rangoon was their demand that the large sums of money, which through cur-
rency and commercial operat.ons hecom e avaiiable in our hands at Rangoon at
the beginning of every cold weather, should be made available for the rice trade
at Barma, not only, as at present through the Bank of Bengal, but to the
merchants directly, Our present practice is to make an arrangement with the
Baak of Bengal that we should hold this money at their disposal and make it
availabie to them at a premium of four anpas per cent. The Exchange Banks, I
believe, pay another anna per cent. to the Bauk of Bongal, and by this means and
by any necessary cash remittances made by the Bank of Bengal the whole of the
Burma rice trade is financed. The desire of the merchants was that, inst2ad of
making this money available through the Bank of Rengal only wa should throw
it cpen to tender in the same way as the Secretary of State throws open bis
Council Bills to tender ; and the merchants tkink that by this means they will ge¢
rid of part of the present banking charges which they consider fall very heavily
upon them. Now it may beimpertinent in me to pretend to know more about
the business of the merchants of Rangoorn than they do themselves, but I
confess I havo some doubts that when bills are made available in this way the

merchants will be able in any way either {o reduce their banking and remit-
ting charges or to compete with the Banks for these remittances. However,
I perfectly admit that my opinion on this subject is not sufficient to warrant
me in withholding from them the permissivn they ask for to tender for the
Bills in competition with the Bank of Bengal.

“I have therefore made an arrangement, and I have communicated it to
the Rangoon merchants, that next season we shall advertise at the proper time
the amount of funds that we bave available at Rangoon, and we shall call for
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tenders for the available amount of moncy. These tenders can be made either
by the Bank of Bengal or by the Exchange Banks or by the merchants direct.
That is what the merchants have asked for, and it remains to he seen
whether the plan will suit the circumstances of the trade. 1 my-elf feel a little
doubtful as to whether the merchants will in the end find it profitable to take
all this Banking transactions upon thicir own shoulders, but that is a matter
for them to consider for thomselves. At present even Exchange Bunks are un-
willing to take upon themselves this burden of kecping money lying idle
at Rangoon. They prefer to keep the money here till it is actually wanted at
Rangoon, and when it is wanted they can depznd upoun i!s being made available
through the present system. That is in my opinion the checapest and most
practical system : buf, as I have said, T kave not the slichtest objection fo
allowing the merchanis of Rangoon to attempt the system ol direct tender if
they find that it suits them better.

“I thought it desirable to give a public explanation on these two matters
because they are matters in which the commersial public have generally some
interest. I did not think it worth whiie to enter upon these subjects in the
Financial Statement, and therefore I have taken this opporfanity of making
the explanations which I have to give the public on the matter.””

The Hon’ble MR. PLaYFAIR said :—* My Lowd, the Finuancial Statement
before your Excellency’s Council again testifies to the buoyaiiey and elasticizy
of the Indian revenue, and it does more, for it manifests ir a most ~atisfactory
manner the result of the perseverance in economy which lLas distinguished
your Excellency’s administration,

“ My Lord, I have Iittle to add to my congratula‘ions to the Hon’ble Member
for Finance, that under his guidance the country has emerred from the tiacsi-
tion period he was forced to proclaim two years ago and that he is able to state
in paragraph 10 of the Financial Statement that he has paid for the Chitral
Expedition, restored the Famine Insurance Grant, recouped the contribuiions
levied in 1894-95 from the Provincial Governments, and has a surplus over and
above, approximaling to a crore of rupee. TUinless the value of the rupee
again and suddenly alters for the worse and the couatry is called upon to meet
some unforeseen calamity, it is apparent that the surplus of the current year
should be considerably larger than the estimate of Rx. 463,000 taken in the
Budgzet. I thcrefore 1ok forward with most concern to ‘embarrass des
richesses’ as likely to invite demands upsn the Member for Firance from
many directions as the year advanees 2ud as the surplus accuwalvies, I Lace
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latcly expressed the hope in this Council and elsewhere that the Government of
India will take into earnest consideration those commercial wants of the Empire
to attend fully to which it has not had either leisure or opportunity during the
recent periods of war and poverty. I would specially refer to the competition
from other countries with which the produce and trade of India is now beset,
and to the effect which existing inland transport charges, and specially
railway rates, tend to restrict traffic. I hope that these important questions
will not be forgotten when Government comes to deal with the surplus balances
of the year. I do not propose to enlarge upon this question on the present
oceasion. I hope it may be presented by the commercial community more
fully for the deliberate consideration of your Excellency’s Government than
time at present would permit. Iu this connection it is encouraging to learn
that the Budget contains provision for a more extensive railway programme
than India has known for many years. And while Iheartily congratulate the
Government on his advance, I would express the hope that more liberal
encouragement may attract the private resources of the couotry and of inves-
tors in Europe to the development of the system of communication by the
construction of feeder railways and tramways throughout the country.

“ Another most stisfactory feature in this Budget is the savings that have
been effected urder the ordinary army expenditure, amounting to Rx. 462,000.
Two years ago the Council listened with keen interest to a carefully prepared
and business-like explanation given by the Hon’ble and gallant Military
Member of Council with regard to the army expeuditure. I may venture
to assure the Hon’bie Member that any additionai information he can
give the public, especially as to whether the Chitral cutpost may create
a demand for special defence works, will be received with lively interest.
Such an explunation, made on the eve of his. retirement,—an event which
is regarded with general regret,—would be at this juncture of very great
importance. *

“ Turning to the question of income, it is a matter of anxiety,
which I am glad to fiod the Government of India share with the public, that
the opium crop continues to yield very much below the quantity gathered
during previous years. The total incorne from this source has fallen from
Rx. 6,451,185 in 1880-81 to Rx. 4,979,800 in 1%894-95. The decline has
been attributed to unfavourable seasons, but it has not been shown that the same
influence has affeoted other crops in lik» manner, I would invite the Member
for Fivance to say whether experience satisfies him that the rise in price paid
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to the cultivators he announced a yecar ago has been sufficient to secure the
more general cultivation of the crop, and whether it would not be advisable to
offer a still further advance to the cultivator to ensure a supply to replenish
stocks and bring them up to the requirements of the demand. I would also
Jike to enquire whetiher the attention of the Government ol India has been
directed to the remarks appearing in the reports of the British Consuls in
“China upon the increased adulteration by the Chinese of Indian opium with
Tientsin cake, Sesamum soed cake, and other compounds, to the prejudice of
the reputation of the Indian drug, before it reaches the consumer, and whether
the Government will endeavour to induce the officials in China to protect the
Indian trade against this pernicious practice.

“Tt would also be cf interest should the Minister for Finanae find himsclf
able to statc at what rate of interest he intends raising the new rupee loan of
Rx. 4,000,000, contemplated in paragraph 178 of the statement. With
regard to the remark that the minimum cash balance required by the Govern-
ment of India over all the Treasuries in India is betw2en 8 and 9 crores, I
desire to enquire whether in view of the increased balances of the Savings
Banks—estimated in the Budgeet of 1896-97 to amount te Rx. 11,362,418—it
is not necessary, in the cpinion of the Government of lrdia, to reiain rather a
higher bulance in casu than formerly.

« A reply to this question, in view of the remarks that have fallen from
the Hon’ble Member in conuection with the proposed increase of the Paper
Currency Reserve would, I think, be of interest to many. Without enterine
upon the question raised by the Hon’ble Member, I wouid desire to say that
the mercantile community have every appreciation for the seven Jakhs saving
in interest that his scheme is designed to afford. When the reserve was
raised in 1889-90 from 6 to 8 crores of Government paper, the Sivings Bunik
balances were, if my memory serves me right, about 7 crores. These halinces
will stand according to the estimate in the Budget of 1896-97 at somecthing
like Rs. 111 crores, and, as I have remarked, it will.be of interest if the
Hon’ble Member is able to give a reply to the question I have put.”

The Hou’ble RA0 SAHIB BALWANT Ra0 BEUSEUTE said :—“My Lord, the
Financial Statement is certainly an anmixed gratification for which we were
pot altogether unprepared. Yet our anticipations were mere conjectures. Taey
have been agreeably realised and the Government of India must be warinly con-
gratulated on the prosperity budget which the Hor’ble Sir Jomos Westlaad Las
been able to place Lefore the Council for their counsiderition. Two years azo,
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when our troubles seemed to be at the worst, no body coyld have ventured to
hope that the Government of India would have been able to tide over their
difficulties so successfully as they have done, and your Excellency’s Government
will receive the congratulations of the country on this kappy'result. Both the
actuals of 1894 and the revised estimates of 1895 have turned cut better than
were anticipated, and we can now count upon a surplus in the past year’s
accounts as also in those of the opening year with great confidence. The puls
lic will now have their anxieties allayed. A surplus megns an implied pledge
that public burdens will at least not be augmented if not lightened,

# It is in this connectian that the Hpon'ble Memher for Finance deserves
especial felicitations, He took office under the most unfavourable circum-
stances. An evil star seemed to haunt him. 8ome nine years ago, when he
was in temporary charge of the Finance Department, he was forced to have
recourse to the extreme necessities of taxation, It was necessitgted by the
anvexation of Northern Burma, the increase of the army expeuvditure, the
military expenditure on the North-Western frontier, and by the rapid fall of
exchange. Some three years ago, when the portfolio of finance was made
over to him, the ciroumstances were equally unfavourable. Talents, which
could pre-eminently bave relieved the public at large of onerous duties by an
inborn mastery over financial problems, were thus employed in struggling
with a crisis threatening bankruptcy. Better days appear to smile on him
and on your Excellency’s Government,

“But to what are we to atfribute the present occasion for rejoicing ?
‘When this question comes to our mind we find ourselves again left to mere
chance and frailty. The opium revenue and the rise in exchange underlie
this prosperous outloak.

“The great Roman jurist Paulus had laid down that fmoney circulates
with a power which it derives not from its substance but from the quantity.’
This view has not been contradicted to the present day. This is the principle
of the Barbour scheme and it has admirably succeeded. Other circumstances
too contributed to its success. Chitral has probably caused a large amount of
money to be directed towards itself, Payments on account of railways under
construction must have likewise caused a great absorption, The r;losing of
the mints successfully operated on raising the market value of the rupee.
Thus & rise in the exchange is due to exceptional circumstances,

“The Chitral expedition is probably, at least we all pray, the last of the
projects of our Supreme Government for pushin_g their conquests in the Norths
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West. Further circulation of mouney is therefore retarded. Crops in the
North-Western Provinces and in sowne part of the Central Provinces are fear-
fully bad. Thbere will be less advances made than in the preceding ycar.
Doubtless the whole basis of the Budget is the state of exchange. The Financs
Member is aware of the difficulties and hence the caution which characterises
bis Budget (paragraph 31 at Part I of the Statement).

“ The vagaries of exchange are almost certain in future. The present
triumph is by no means final. To prevent importations of silver a further
augmentat’on of the duty will be necessary. During the last week the ex-
change wasas low as 143d. And even while the Hon’ble Member was
speaking a further fall had taken place.

« The exchange, therefore, my Lord, is not an unfailing indication of the
improvement of our financial situation. Our surplus or deficit or equilibrium
is solely guided by it. Suppose the rupee had fallen to 13d., what would our
position have been ? With public works stopped and progess starved it would
have been a paramount necessity to find out some means of escape, What-
ever it be there are chances enough that exchange may rise, and we all wish
it would.

“The other main advantage accruing to the Government during the past
year and contributing enormously to the present situation comes from opium.
During the past ten years, as I shall show later on, the opium revenue has
gone far lower than what it was during the ten years immediately preceding.
This item of revenue, though conspicuous some particular year, is as frail as
the exchange. A due allowance has even in this case been made for this
unstable nature of the revenue. Here we find another proof of the cautious-
aess of the Finance Minister.

“There are, however, reasons to hope for a time when budgets can be
taken for a true forecast of the year, The financial administration will be
free from that anxiety which has harassed it during the last decade of years,
if an effective eontrol were exercised on it. Without it we cannot be said to
have made any progress.

“ In adverting to the means of control, I wish to make it clear that T am

duly aware of the heavy work ¢ this day. I shall therefore abridge my re-

marks as much as possible. A non-official Native member issaid to be waiting
62 L. D. 2
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for this one day in a year to expend his ire. This is a gross injustice to him.
TIre he bas none, and if he has it he has other times and places to expend it.
This is in my opinion a sacred place where wo are bound in duty to place
before your Exccllency such arguments as may conduce to the best interests
of the millions whose destinies your Exocellency has been called upon to rule.
Making light therefore of the insinuations of others, I hasten to offer my
remarks. Xut before proceeding to my task I must state I am no expert in
statistics, and the figures I shall quote are taken from an authority at least
satisfactory to me.

“The Budget is very reticent with regard to the means of economy either
actual or prospective. The Government has during these twelve years
endeavoured to meet its extra demands with peculiar indifference to expendi-
ture and revenue. Among the financial expedients rerorted to by Govern-
ment the principal ones ar-—the frequent curiailment or even suspensions of
the Famine Insurance Pund ; absorption of the provincial resources and
balances ; suspensions of useful administrative reforms and expenditure ; and
taxation. I shall speak of each of these and say how the Budget deals with it.

« (1) Tie Famine Insurance Fund, otherwise called ithe Famine Insurance
Grant.—During the past twelve years the grant appears {o bave been five times
suspended and twice curtailed. The Government could not have done a better
thing than taking advange of the present prosperity to reconstitute the
Famine Gract on its own basis. That grant was a sacred trust which ought
nuver to have been diverted to ofher purpeses. It is no use complaizing of the
past, and in view of the uncertain character of the present season, after the
long spent impunity we have enjoyed, the country will breathe more freely when
it learns authoritatively that your Excellency’s Government is prepar.d to
accept the pledges so solemnly given when the fund was first constituted.
The Hon’ble Sir James Westland gives reasons to justify the resolutions of the
Government of India to reduce this provision for famine from a crore and a half
rupees to one crore. The propriety of the policy which is nowannounced of
reducing this grant by one-third of the amount fixed by Sir John Strachey and
Lord Lytton may be questioned, considering that during the last fifteen years
the total sums spent on various accounts under this head represent an average
expenditure representing one crore and sixteen lakhs. Even if the reasons
assigned by Sir James Westland be as cogent as they are represented to be, the
further question arises whether this reduction of the grant does not require
the Government of India that they should remit those special taxes which were
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imposed for this special purpose when Tamine insurance was accepted as
a State obiigation by the Government of India. Sir James Westland’s
remarks throw no light ou this head, although it is a matter on which the
provinces affected by this special taxation will naturally claim inimediaic
consideration at the hands of the Goverament of India.

“(2) The provincial resources and balances.—Besides reconstituting the
Famine Insuranoce Fund on partial footing the Government of India has heen
able, chicfly by reason of rise in exchange, out of its realisod surplas of nearly
three and a half crores in the revised estiinates of the preseat yeur, to pay oft
the whole of the Chitral expenditure of nearly two crores and to return back
to the Provincial Government forty lakhs of the balances withdrawn from
them two years ago. This latter feature will not fail to inspire greater confid-
ence in the binding force of the Provincial contracts—an arrangement enfered
into from time to tims by the Governmnent of India with the various Local
Governments. The appropriation of these balances, during the term of the
contracts, has always a very prejudicial effect, and as it now turns out there
was no necessity for such interference with ~existing arrangements. It is to
be hoped that, when the next five years’ contracts are entered into, guarantees
may be given that recourse will not be had to such interfcrence. It
necessariiy tends to unsettle Provincial arrangements.

« Towards the conclusion of the first part of his statement, the Hon’ble
Finance Minister, with his usual ability and clearness, discusses the question
how far Provincial revenues are appropriated to Provincial purposes and
bow far they are diverted to supplement Imperial reveoues appropriated
mainly to Imperial charges. IHis position is that, taking the distributable and
non-distributable items of revennre and expenditure, the claims of the
Proviucial administration are not unduly sacrificel to subserve Imperial
purposes. He estimates that the non-distributable items of revenue, including
Opium, Salt, Customs, Post, Telegraph, Mint, Miscellancons and Eailways, come
to about 28 crores, and the contributions by the proviaces from their nit
receipts come to about 21 crores, making about 50 crores, which represeni the
ron-provincial itcms of expenditure on the Uentral Administration, the Arm~
interest and Famine Insurance charges spent in India, making a total of 22
crores, and the English charges, Army interest, Superannuation allowances and
other items, which with exchange come to about 28 crores. In other words

iy

the Imperial charges are about 50 crores and the receipts about 28 crores.
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The deficit is made up by 22 crores contributed out of their surplus revenues
by the provinces. While the Imperial revenues are thus short of Imperial
charges by 22 crores, the Provincial revenues under distributive heads are 48
crores and the Provincial charges are 28. The representation is perfectly
correct as far as it goes, though it does not cover the whole field of Indian
finances. It moreover fails to take ficcount of the main grounds on which
the complaint made by the provinces really rests.

“ This complaint is not, as the Hon’hle Member puts it; that each province
thinks the richer provinces have a surplus which they are made to disgorge
for the poorer provinces, but that under the present arrangements the poorer
provinoces are made to contribute more than their proper shares in order that
the richer provinces might not be taxed their full share of the Imperial
contribution. On the basis of the figures furnished in the Financial State-

ment I have tried to prepare statements which bring out this fact more
clearly than what I could actually describe :—

PREPARED FROM THE FINANCE REVENUE ACCOUNT, PAGE 24, AND
FROM THE FINANCIAL STATEMENT.

Table showing the incidence of tazation per head in the different provinces.

Provinces. Total. Land. Salt. Excise. | Customs. | Other heads.
Rs.A. P.| Rs. A, P.| R A. P.| Rs. A. P.| Rs. A. P.| Rs. A. P.
Central Provinces | 1 5 4| 0 9 91 0 2 6| 0 4 1§ _ .. 0 3 9
Burma . 6 0 4| 38 9| 03 6|0710([ 010 9| 015 7
Assam . .| 2 2 3| 1 1 9| 0 2 4| 0 710 0 41
Bengal . .; 1 55|08 9| 0389|0¢ 9006|0386
North-Western| 2 0 7| 1 8 6| 0 2 4| 8 111 0 4 5
Provinees and
Oudh.
Punjab..zssizs 3 0017 “ 0 5 4
Madras , .| 211 1| 1 7 0] 0 3 6 061608 0 5 9
Bombay . . 4 38 5| 2 510| 0 411 0 9 4 005-096
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- REVENUES.
Imperial in Provincial in
Crores. Crores.
Rs. Rs.

Opium . . . 7 Land . . . . 26

Balt . - . . 8} Stamp . . . . 45

Customs . . 5 Excise . . . bbb

Tributes from Native " Provincial Rates 85

States . . 8 Assesged Taxes 175

Interest . ., '8 Forest 15

Post Office . . . 16 Registration . . . b

‘Telegraph . , . 13 Civil receipts . . . Ib

Mint . . . 0 Miscellangous . . 5

Miscellaneous . . b Railways . . . 1

Railways . . . 20 Irrigation . . . *75

Irngation . .. 173 Buildings . . . ]
Military Department . -8

ToraL . 4815 485

¢ [t appears from these statements that while in the rich Gangetic province

of Bengal the land-revenue charged is only eig"t anoas per head, it is as high
as Rs. 2-6 in Bombay and even in my poor province the charge is nearly ten
annas per head. Under Excise the same sﬁnry is reneated. The total charged
per head of distributive revenue in Bengal is Rs.1-5-3, the same as in Central
Provinces, while in Bombay it is as high as Rs. 4-3-5. It 1s this unequal dis-
tribution of burden involved in the present arrancement which is really the
subject of complaint. The poorer provinces are taxed more than their capa-
cities, while the richer provinces pay less than their shares. The charge of net
_revenue contributions made to the Imperial Goyernment per head of popula-
tion is ten annas in Bengal, while it is Re. 1-f in Bombay and Madras, Re.
1-8 annas in North-Western Provinces and Ondh, and 14 arnas in the Puujab,

« If the calculations partially made by the Hon’ble Sir James Westland
in his statement be extended on the same principles so as to caver <ll the ex-
penditure and receipt, it would be found that roug:ly speaking out of 96 crores
of rupees raised as reyenue in India the purely Imperial receipts (Opium,Salt,
Customs, Tribute, Interest, Post, Telegraph, Mint, Irrigation and Railway
‘Works, Miscellaneous) represent a total nearly of 48 crores, which is realised
for the Imperial Government through the Local Governments or directly
$hrough its own agencies, while fLands, Stamps, Excise, Rates and Taxcs,
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Porest, Registration, Civil and Miscellaneous Receipts, which ‘may be regarded
more or less Provincial, amount to another 48 croves. ‘Out of these 48 crores
the Local Governments are permitted to spend about 24 crores on their own
responsibility under the system of Provincial contracts, and the remaining 24
crores are paid over to the Imperial Government which spends 3:; crores in
England, 87 crores in India, waking in all nearly 70 crores. The remaining
96 crores are all that are really spent on Provineial purposes. If, instead of
Imperial Government assigning at its own sweet will what it thinks a fair
shure in Provincial charges, the Local Governments were required to pay
their fixed proportion on the principle of population or income, to supplement
the Inparial receipts, a more healthy state of things would spring up than

the present centr.lising arrangement permits and all cause for local com-
plaints will be rewoved.

“ My Lord, T have only ventured to press these poixts upon the attention
of the Council. The expected fall in exchange aod the rise in the rupee price
will I awmn suve establish botter relations between income and expenditure and
enable your Excellency’s Government to remit the heavy additional taxation
which has been imposed during the past few years to meet the crisis. When
this time arises your Excellency’s Goverument will no doubt weigh the claims
of the people of India for relicf, though these claims cannot for obvious rea-
sons be pressed with the same urgency as those of the manufacturers of Lan-
cashire in whose interests the Council has already gone so far as circumstances
require, ! roperly speaking, when the finances permitted reduction in taxa-
tion, the poor population of India should have been the first to foel the bene-
fit of the remission. T hope when the next opportunity arises your Excel-
lency’s Government will redeem its word by granting this promised relief.

« Administrative reforms and useful expenditure.—~These have been neg-
lceted. The department of police, for instance, de nands a thorough revision.
Time is come for making educational and departmental tests the essential
qualifications for higher appointments in the police. There has been a univer-
sal ery for the seperation of the judicial from the executive. The expenditure
on public education is exceedingly meagre and has not kept pace with diffu-
sion of education and rising taste for learning. The pay is inadequate and
promoticn bad. A general discontent among the schoolmasters is the natural
consequence, Mer of sound learning and impressive character sirink from
the scrvice. Minds entfusted two the care of this body of men are suve to
imbibe at a very scasonable period some tincture of their tcacher's sjirit.
Usefu] public works huve becn likewise stopped.
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“ 8o long as our expenditure abroad is thus increasing there can be no
hope of having these requirements satisfied. A proper re-adjustment of
revenue expenditure and utmost economy have been anxiously called for from
every quarter.

“ Last year the Fon’ble Finance Member showed a decrease of taxation
45 millions. No doabt the receipts under taxation in 1883 wcre 33678
millions sterling. Those in 1894-95 were 29-528. But he omitted the income
of the country. Were it likewise reduced to a sterling basis it too would
have shown & corresponding decrease. During the twelve years from 1883 to
1894 taxation has increased 85 per cent., whereas it has increased in the
United Kingdom in the same space by only 14 per cent.

* The subject of agriculture may justly be called the burning question of
the day. It now demands the immediate attention of those whom it has
pleased God to place over us. Further postponement of this matter would
amount to thé neglect of a solemn trust. The population of India may
fairly be estimated at 30 crores. Of this a little above 80 per cent. live on
agriculture, and nearly 10 per cent. live or trade on the produce. Weadmit
we have unprecedented blessings of peace and safety. We must acknowledge
the rectitude of purpose of our rulers. Our only complaint is that a proper
investigation has not been made of the real state of things. The breaking of
the ice is only difficult. The rest is smooth enough. None but your Excel-
lency’s Government can do this, On account of the security of person and
property, on account of peace and tranquility corferred upon us, the Indian
ruces breed rapidly. The increase of mouths has necessarily to be fed. The
area of cultivation has not kept pace with the increased needs of an over-
increased and ever-increasing population. No agricultural improvements have
been introduced. Rude system of agriculture, unmanured cropping, continuous
cultivation have all as it were conspired to contribute to the fast proceeding
exhaustion of the soil. Crops have begun as a matter of natural consequence
to yield diminishing returns. The proverbial indebtedness of the agricutural _
classes has however kept its just measure and tima with the other difficulties.
It the Government be the sole proprietor of the soil, as such, ard also as a
State, it doubly becomes the bounden duty of the Government to put it right.

 The salt duties were enhanced in 1838. In 1886-87, 3,37,35,054 Indian
maunds of salt were consumed, whereas in 1894 the consumption was
3,41,60,507 maunds, or only 4,15,453 maunds more than in 1886. The

population must have increased by about 23 millions. The normal rate
€2 L. D. o
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of consumption of salt per head of population is 10 lbs. The consumption
per eight heads of population is therefore ore maund per annum. The
increase of consumption proportioned to population ought to have been
nearly 33 lakhs of maunds ; but the increasa is only 4 lakhs of maunds and a
little more. The consumption has thus, it is plain enough, fallen by 25 lakhg
of maunds. Such is then the poverty of the masses that a slight incroase in

duty bas caused a diminution in the consumption of an indispensable
necessary of life such as salt.

“ Numerous other proofs may be given of the strains on the poor. T4
would be impossible to produce all. Thave tried to avoid as far as possible
arguments requiring a deal of reasoning. For instanoe, there is a general rise
in prices, but wages have remained stationary. The acknowledged principle
of taxation is that it should not affect the national; industries. There is again
nothing to rely on should these happy peaceful times threaten war. In tim-s
of peaco we should prepare for war. We deprecate such an event, but we
must have a large surplus in the shape of preparation.

“ This increase of taxation has features which cannot be made light of
There is every certainty that your Excellency’s Government will soon take
such measures as may tend to lighten taxzation aud relieve the anxieties of our
meu. The position which Lord George Hamilton holds is briefly one of
financial equilibrium—a test considered to be an acknowledged proof of its
soundness. But therc lies underneath a grave and serious peril to which we
ounght to bs no longer blind.

¢ It is no use discussing where the money thus raised was spent. It is
far from my mind to throw any unjust and undeserved odium on this or that
administration or on this or that individual administrator. It is the entire
system which has given birth to this difficulties. So long as this whole
system has not been altered no part of the evil will be uprooted.

“ My Lord, I have briefly tried to bring out the nature of our present
financial position. I havealso tried to show that thougi we are all very jubil-
aut to-day there is no knowing how exchange may rise or fall. I have also
shown the justness on the steps takeun in partially restoring the Famine Insur-
ance Fund and in re-imbursing the Provincial treasuries with the halances
taken from them. It only remains for me to adda few moie th'ngs conneoted
with expeaditure on whicn tie Financial Statement is notably silant, though it
has made some trifling savings by way of economy in different adrmini- trations.
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“ The exchange and opium had a continual fall since 1853. The former
entailed a loss of 9% crores exclusive of additional payment to European
soldiers. Tle aggregate excess loss in consequence of exchange from 1854
to the present date amounts to nearly 60 crores. The increase in Jlome charges
has since boen about 2 millions sterling, due mainly to military expenditure
and increase of loss on railway accounts,

“Opium receipts also showed a continual deficiency compared to those of
previous ten years to an aggregate of nearly 6 crores of rupees. Both these
losses were beyond the control of Governments.

“ Towards the close of 1885 followed a tremendous extension of the
frontier forward policy, special defence work, fortunately not given a promi-
nert figure in this year’s budget, and the recruiting of the armies.

4« The frontier policy necessitated an aggregate expenditure of nearly 68
crores and added six to the permanent annual charge. The real cause of the
financial difficulties is not the exchange, but it is this expenditure. Railway
extensicns have been carrizd on with little regard for costs. It is not neces-
sary to think of the exchange compensation grant. The total expenditure has
risen to 851 crores, making, a permanent addition of @ crores. Placing the
military expenditure of 1887 and 1893 side by side with each other, the latter
has risen to nearly 2§ crores. Of this net increase in the charges both effec-
tive and non-effective is one crore and eighty-three lakhs, while the increase
due to exchange is only £6 lakhs.

“Such is the increase in a department whose charges are already tremen-
dously heavy.

“Though people have an incomplete knowledge of statistical study and
though they cannot account for the premises of their reasonings, this is the
inference they have drawn. Itis difficult for a non-cfficizl member to pre-
sume to lay his fingers on established institutions. It was my duty, my Lord,
to lay before your Exce:lency the causes of this embarrassment.

“Your Excellency’s Government can best remedy the shortcomings
‘adverted to. As regards the provinces which I have the bonour to represent
I must state the Fivance Minister has been rightly informed as regards the
erops there. I am glad the Hon’ble Member for Fivance proposes restoring

the oentribution taken [rom that administration. I am aware, though the
c?
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cultivators are warned that the remission granted owing to failure of crops
would be claimed in the year following, they are never exacted with much
rigidity, There has been a continued failure in some parts and an entire
remission is therefore very imperative. Some lenient rules ought to be framed
for recovering arrears allowed to accumulate. If Government were {0 realise
their arrears in one or at the most two years, the cultivator has no option
other than that of borrowing. A complete remission in hard cases and a partial
one in others would be desirable. The arrears in the latter cases were better
collected in four or five annual instalments. In cases like this the Famine
Insurance Fund may be partially utilized. If it be taken out of the pockets
of the people in times of plenty to meet famine contingencies, it may be spent
to meet their wants in times of scarcity, I am sure such steps will be taken
both by the Local and the Central Governments.

“In this year’s budget protective railways constitute the most important
head of expenditure. Most of them are constructed for protecting the North-

Western Frontier. The vigorous prosecuticn of railway construction has

already largely added to the net loss fo the State during previous years.
Several of the new linee are strategic.

“ There appears to have been much unnecessary outcry against the special
grant for mobilisation purposes. Unless another war were in contemplation
this item would necessarily pass into the surplus very 'likely to be attained
over and above the margin presented in the Budget.

“There is now no use r1aking up an old question decided once for all.
Legislation deemed it necessary to forego an income of about haif a crore
imposing a burden of about 8 lakhs on this country. But it could not be
helped. Clouds are gathering on the horizon and there are indications ecough
of a gathering tempest. We have every assurance in that case that the Indian
Government will assert its own.

“QOn the whole we cannot but admire the cautious spirit which reigns
throughout the budget. Even supposing the exchange to fall, and even
supposing the opium revenue to fall as it threatens to, it will be found at the
end of the year that there is no shortcoming.”

The Hon’ble Nawar Amie-Uo-DIN AsmaAp KaaN, BAHADUR said:—

“My Lord, I am very glad to be able to say that I do not feel myself called
upon to take up much of the time of Your Lordship’s Council to-day, or to enter
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into any detailed criticism of the Financial Statement now under discussion.
Feeling sure, as I am, of the desire of your Excellency's Government to do
what is right, and in the best interests of the people of this country, having due
regard to the duty that is laid upon it by the control that is exercised by the
authorities to which it is responsible, and knowing, as is well known, that the
financial interests of the Empire are at prescnt committed to one who is
eminently fitted to deal with and control them, I confidently anticipated that
the Budget for the ensuing year would call for no unfavourable comment excepi,
perhaps, from those who consider it a privileg2 or duty to attack everything
that the Government may do, and my expectations have been fully realized.

“The Financial Statement for the year 1696-97, which was presented
by the Hon’ble the Finance Minister at last Thursday’s Meeting of Council
is one which I think the Government of India hsve good reason to
be satisfied with. A surplus of nearly one crore of rupees is shown
in the revised figures for the year now drawing to a close although a very large
expenditure, which was not provided for in the budget estimate, had to be
incurred. This in itself is matter for congratulation, but when it is remembered
that this great expenditure includes amounts which denote first, the large
sums debited on account of the Chitral Expedition, second, the redemption of
the pledges of the Government in respect of insurance against famine, and,
third, the repayment of the contributions levied from the several Provinces,
the result skows that the Government has maintained its reputation for an
earnest desire to do what is right, and the best that circumstances will admit
of.

“The budget estimate for 1896-97 may on the whole, I think, be regarded
as illustrating the prosperous condition of the country and the soundness of its
financial position, and the forecast of the year, as far as it is practicable to
make one, may safely be accepted.

“ A budget estimate is necessarily lialle to be affected by causes beyond
human control, a fact which the Hon’ble Finance Minister is not slow to
adwit ; nevertheless I for one cannot but express my appreciation of the
prudence that has led to the cautious estimates of revenue which have been
framed by the Hon’ble the Finance Minister in order as far as possible to be
prepared for any unforeseen causes, which may operate to affect the estimates
unfavourably. This is especially shown in the very moderate estimate of the
gain in revenue due to the rise in exchange, for although the present state of
the silver market might justly warrant calculations at a higher rate than has
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been adopted, that rate will most probably prevent dislocation of the estimate
and any difficulty that might be caused by an unexpected reverse. Another
feature in the Financial Statement which has struck me as indicative of a wise
policy on the part of the Government is the determination to improve the
resources of the courfiry by the extension of irrigation works and the construe-~
tions of railways, and additions to lines already openmed out. This isin my
opinion a step in the right direction which would no doubt have been taken
years ago but for the state of the finances of the country which has for some-
lime past caused uneasiness,

“ My Lord, as I indicated at the beginning of my remarks, there must and
will be critics who will endeavour to pick holes, but on the present occasion
they must endure the disappointment they will have to suffer in that they can
not find even a decent pretext for raising their voice against the annual Finan-
cial Statement which is now vnder consideration and which will, I have no
hesitation in saying, call forth general approbation and tend to free the public
mind from undue anxiety as to the intentions of the Government or the
prospects of the future.” '

The Hon’ble Mr. REes said :—* The hon’ble gentleman who opened the
debate with all the authority which attaches to the representative of the
Chamber of Commerce has already dwelt upon the most salient feature of
the statement, and tew, if any, who have the interests of India at heart can
doubt that in the discriminate multiplication of railways lies the greatest good
of the greatest number of its inhabitants. And my hon’ble friend M». Ananda
Charlu who will speak next, clothed in a still niore comprehensively representa-~
tive character, will no doubt discover other merits in a Budget, the criticism
of which is likely to eventuate in a chorus of congratulation. I would only
beg for your Fxcellency’s indulgence {or a very few minutes to briefly refer to
two or three provisions which carnot but increase in & conspicuous measure
the materiul prosperity of Southern India in lucalities with which I have an
intimate acquaintance.

¢ The first of these is the allotment of six lakhs for the water-supply of
Bangalore. For many years successive Resideats in Mysore, two of them dis-
tinguished officers of the Corps of Royal Engineers, and succcssive Governors of
Madras bave bad this problem before them, and have sought to devise a scheme
for its solution ; but either hecause none was suitable, or because it was doubtful

~which was most suitable, or because funds were not forthcoming, little has
beon effected till this present time. With an admirable climate, and with all the
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advantages and amenities of one  of the most favoured localities in the country,
the water there has not been the be-t thing, but the wur:t, and there has been
so little of it as to give rise to annual apprehension. Ii future upwards of
180,000 souls in city and cantonment, and the wiole popu’ation of surround-
ing British and Mysore districts, which used Bangalore as & health resort, will
directly or indirectly benefit by the blessings of an improved water-supply.
Had the late Mabaraja of Myscre, who provided a suppiy for the city, been
spared, nons would have rejoiced more than that ad:mirahle Prince to witness
the grant of this boon to the inhabitants of the small trace of Mysure which

is under British administration.

“The six lakbs of rupees required in the coming year for the improvement
of the Coum River are provided by the Provincial Govervnent, but by sanc-
tioning this allotment and by passing the large estimates prepared, the Govern-
ment of India has co-operated with that of Madras in tlic greatest effort yet
made to heal a renning sore which bas baffled sevcessive Administrations
probably ever since the British flag has flown at Fert St. George and has
contributed in no small degree to raise Madras, as judged by its death-rate,
to a bad eminence among the insanitary cities of the werld. Nothing so much
as the improvement of the Coum will conduce to removing it from that index.

“The Hon’ble Finance Member. in his spe:ch last Thursday referred to a
new and interesting feature of the present Budget, the statemert showing the
financial relations between the Central and the several Locai Governments
and the use which is made of provincial contribations, and he trusted thst the
figures given would show that there was no fcuandation for the theory that
provincial surpluses are abzorbed by the Imperiai Governinent for expzn lituce
on objects foreign to the proviuces in which they arise.

 But however interesting and uscfal thase figures are to dissipa’e & eiief
which I venture to think is not wholly pcerliar to ¢ non-officiul circles,” the
preseni Budget affords a most convincing refutation of any such th> :ry in the
liberal grants made for railways not only in adjacent, but in rewmcte provin-
ces, which excee&, I believe, those of any previous year.

“The matters (o which I Lave referred, though of supreme locul import-
ance, are altogetier insiguiicant besides the grant ol Rx. 137.80G for the
-completion of the East Coast Railway hetween Bezwala < nd Cuitas’s, and of
Rx. 800,000 for the M.dras-Bezwada line, probably tho larzest snvn wiich
can consistently with cfficiency and economy bespent iz a singie y=az,
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“If to these amounts be added the advanco of Rx. 760,000 to the Bengal-
Nagpur Railway, of which perhaps Rx. 500,000 will be devoted to the East
Coast connection, little less than Rx, 1} millions is provided for the completion
of Railway communication between Calcutta and Madras, which it is believed
in no long time will be reduced to a matter of 41 hours. Quite lately such a
prospect would have been regarded as an optimistic dream.

“There would be no justification for occupying the time of your Excel-
lency’s Council in demonstrating the acknowledged fact that the speedy con-
struction of this line will result in unnumbered advantages to several conti-
guous and populous districts, at present so little in touch one with another
that in 1889 Ganjam suffered from famine while its neighbours enjoyed
normal prosperity.

“ But it is difficult for one who upwards of twenty years ago knew the
Northern]Circars at all times cut off by land and not infrequently when cyclones
raged in the Bay cut off by sea from all communication with the rest of the
Indian world, fo pass by these liberal grants without endeavouring, however
inadequately, to express on behalf of nearly nine millions of inhabitants of
upwards of 31,000 square miles of Madras territory a satisfaction keenly felt
by the industrious and estimable Telegu people, which is not articulate in
proportion to its worth.

“If I have not referred to the restoration of the Famine Insurance Grant
it is because a Railway Budget is in the best and widest sense of the word
an insurance against famine as well as an advance all along the line.

“There is an Arab proverb current in India, ©Better an hour of justice,
than seventy years of prayer.” 8o little do I think that the Hon’ble Member
for the Central Provinces is right in holding that the construction of railways
has pressed heavily on the Indian peasantry, that I believe, if rural India
could be polled, it would answer in a paraphrase of this proverb and would
say, ‘ Better a line of railway than all the other services of civilisation.’ ”

The Hon’ble ANANDA CHARLU, Rar BAHADUR, said:—¢ May it please
your Lordship, I cordially congratulate the Hon’ble Finance Minister on
his very able Financial Statement, subject to some few exceptions; and as to
these exceptions I cordially sympathise with bim in bis personal inability
to get rid of them. With all these latter, it is hardly possible to deal at
present ; but some of them I cannot but discuss at some length, for which I
beg to apologise.
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“Tt is highly gratifying to note that the question of questions of vital
interest to the people of India, that of the Famine Insurance Fund, is again
taken in hand and a provision has been made towards it on the credit side. It
is deservedly given the first and foremost place. I do not see, however, why
it is called a self-imposed obligation. It is, I believe, an ebliga‘ion, compul-
sorily thrust on the Government by the necessitics and couditions inseparable
from the administration of a country subject ta repeated recurrences of famine
almost as a matter of course. If so, it is like all other obligations which are
forced upon the Government by causes extrauneous to its mere will and pleasure,
If this has been specialised as sclf-imposed in order to facilitate its sus|ension
in the future, as has too often been done in the past, I must: strongly object to
it as the introduction of the thin end of the wedge to initiate an unsympathe-
tic and radical change of policy. Again, I first thought that it was nothing
more than an accident that the well-known name—the Famine Insurance
Fund—was discarded in favour of the new designation, the Famine Insurance
Grant. To my mind and to the general public the former conveyed and con-
veys the idea of a trust already created and already existent, whils the latter
denotes a mere creature of option—not importing any sense of obligation. But
this seemingly slight change of nomenclature appears to have a history behind
it, and it has been followed by the systematic use of such expressions as ‘ famine
insurnce policy,” ¢ obligation of famine insurance,” and so forth, to the studi-
ous exclusion of the word * Fund ”; and it is too much to be feared that power
is meant tg be taken or retained henceforward to grant the provision, to with-
hold it, or to withdraw it, or as it suits the exigencies of each year. To this
substdntial change of front I must indeed object. I fear there is, beneath the
surface of an acknowledgment of the obligation, a distinct undercurrent,
undermining the policy originally inaugurated and the pledges given when
the Famine Insurance Fund was brought info being, under a deep and harrow-
ing sense of responsibility for human lives, by Lord Lytton, a horrified eye-
witness of the palpable havocs of famine—chiefly in the Madras Presidency.
There are, in the Financial Statement before us, other indicatioes accentuat-
ing this fear. This fund—I prefer conlinuing to call it by the name with
which it was first christened—this Fund as set forth in the Financial State-
ment under debate is to be devoted (1) to actual relief of famine when it
occurred, (2) to measures calculated to prevent the recurrence of famine, and
(8) to facilitate measures of relief on its occurrence. Let us see how the
purposes of that Fund were described at its creation.

62 L. D. D
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“ Now, looking back upon the history of this Fund, from the records avail-
able to me, it appears that the question of organising some system in the
direction of preparing against famine was first taken up by Lord Northbrook.

~ “8ir John Btrachey, speaking in connection with his Financial Statement,
for 187%7-78 on the 27th December, 1877, said : —

¢ He (Lord Northbrook) determined that to enable the State fo meet the serious obliga.
tion of preventing and relieving famine, it was necessary to secure in prosperous times a
substantial serplus of revenue over expenditure in addition to that necessary margin which
a prudent administration demands for the ordinary requirements of the State. Due provisiun
would thus be made for meeting occasional expenditure upon famine. He urged that il this
surplus was devoted to the reduction of debt or to preventing the ingrease of debt for the
construction of reproductive public works in years of ordinary prosperity, there would be no
objection to the public expenditure exceeding the public revenue ip occasional years of adver-
sity, so that we might then without objection meet the charges on account of famine from
borrowed funds, to the full extent to which our surplus had permitted the discharge of debt
or prevented its increase. ' ' '

“The policy herein indicated may be put thus :(—
1. Secure a substantial surplus in prosperous times,
2. Make out of it due provision to give actual famine relief,

8. Devote the rest of it to (1) reduction of debt, (2) to prevent increase

of debt, and {3) to the coustruction of reproductive public
works.

4. Thus ‘enable Government at any given time to borrow funds to

meet the charges on account of famine, when they actually come
on,

“That embryonic pclicy had to be essentinlly modified, proclaimed and
strengthened with clear pledges, whien Lord Lylton came face to face with the
ravaces of the dread spectre! In his minute, in bis speeches from his place in
the Council, and in his replies to public bodies, he wmade his meaning abun-
dantly clear that every year an allotment of « crore and half of rupees should
be religiously set apart, and that, among other things, the sums, so to be set
apart, should be acfual'y and loyally invested in a particular class of public
works which he indicated pretty iutelligibly, irrespective of other works,
genetically similar perhaps, but admittedly different in character.
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“Here are his chief utterances on the subject :—

¢ Well, then, I think I am entitled to point out to the Council that we are not now
fairly open to this customary eriticism. We do not speak without having acled ; and we
promised nothing which we have not, after long and anxious consideration, provided our-
selves with the means of performing. I must have very imperfectly explained myself thus
far, if I have failed to make it clearly understood that I am mnot now speaking of what we
ought to do or would do, to insure this country against the worst effects of future
famine, had we only the means of doing it ; but of what we can do, and will do with the
means already provided for in the measures now before the Council. 1 do not mean to say
that the construction of cuch an extensive system of local railroads and irrigation works,
as we propose to undertake, will not be the gradual task of many years. But I 4o mean
10 say that in the manner and on the principle already explained we are now providing
for the prompt commencemert and uninterrupted continuation of this great and necessary
task. ' '

¢ As the representative of the Sovereign of India, I regret that such langunage should
have been held to me by you..... The sole purpose of the additional taxation, you complain
of, was the preservation of the lives of the people of India from the effects of famine......
Whatever may be the faults or shortcomings of this Government, its action in the matter
to which your address makes reference was dictated by the sincerest and most anxious
desire to give the people of India the greatest protection which could practically be pro-
vided for them against the calamities of future famice. To insinuate the contrary isto
insinuate a calumny.’

“The passage below sets forth the engagements of the Government in
Lord Lytton’s own words :—

¢ 1st.—To apply funds from the surplus revenues at the rate of 14 millions sterling per
annum in such a manner as to create what shall be, in fact, an Insurance Fund, from which
futurc expenditure for famine relief can be provided for without adding to the permanent
burdens on the revenues. :

¢ 9nd,—To bring about this result, either by the direct discharge of debt in times of
prosperity or by iuvestments of surplus revenue in productive public works under conditions
that shall ensure their being really remunérative, and that they shall at the sam» time supply
to the country the best material protection against famine.

¢ 3rd.—To comply with this ‘condition carrying out in all the provinces of India as
speedily as our financial position and vtlLer economical considerations will adwmit all approved
extensious of irrigation, and a complete system of cheap railroads, primarily and specially
adapted to a slow goods traffic.

¢ dth,—To secure to the utmost the finance basis of this unudertaking by assigning to,
and concentrating upon, the Local Governments the financial respensibility aud adminis-
62 L. D, D2
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trative powers necessary for the designing, commencement, completion and maintenance,
within their respective provinces, of such a system of works as shall fulfil the requirements
of the case for each of them. °

¢ 5th.—To arrive at this result by giving to these Liocal Governments the maximum of
pecuniary interest and profit in the cheap construction and successful management of all
provincial public works by reducing to a minimum interference on the part of the Govern-
ment of India in the administration of such werks, and by not permitting such interference
to extend beyond what is necessary to ensure regularity and harmony of action or protection
to the general financial interests of the State.’

“ Placed side by side, there is a very striking, and I shall add a very start-
ling, divergence between the two. One cannot help reading between the lines
and noting with profound sorrow and ill-concealed disposition to starve this
Fund in order to meet the cost of measures which are more or less dictated by the
general obligation the Government is under to meet commercial or strategic
needs, and to develop the resources of the country and which it is bound to
undertake for their own sakes and quite apart from any relation to famines.
These, for purposes of distinction and easy refercnoe, I shall call non-famine
public works, including both large irrigation measures and railway construc-
tions. The phrase ‘ measures calculated to prevent the recurrence of famine’
and the phrase ¢ to facilitate measures of relief on its occurrence,” which are
used by the Hon’ble Finance Minister, are far too elastic and far too vague.

'Given a certain amount of skill and ingenuity, I do not know what measures

could not be easily lugged into these categories, irrespective of all specifica-
tions in the past. Every railway construction by =affording easy transit for
food-grains, and every work of irrigation by serving the same purpose and
rendering the further service of watering more extended areas of cultivated
land, must to some extent help to check famine and might any day be declared
to come under the latter of these words. 'What is the permanent differentia ?
Itis to be the will and pleasure of che holders of the portfolio for the time
being? I do wish that the Hon’ble Finance Minister had more unequivocally
enunciated his restricted meaning and shewn the amount of famine public
works already accomplished and yet remaining to be accomplished out of
them by means of a map or sketch indicating the former and the latter in
different colours. In paragraph 4 of the Financial Statement it isstated that a
total sum of Rx. 1,615,724 has been spent upon the construction of irrigation
works out of the Famine Insurance Grant within these fifteen years. The first
thing that strikes one is to ask why is there no table or explanation as to how
this Fund had been dealt with from the date of its creation, namely, from 1873
down to 1881-827 ' o
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The Hon’ble SiR James WestiAND: “ Government publishes this
every year. The whole thing is available to the public whenever they like to
ask for it.”

The Hon’ble ANaNpA Cuarru, Rar BavApur, said he was not
aware of the existence of any such return or explanation,

Tar Hon'BLE Sik JAMES WESTLAND : “ I think, before that accusation
againet the Government passes, I should like to hand the Hon’ble Member a
copy of the return in question.”

The Hon’ble ANaNDA CmarLy, Ra1 Bamiptr: I only want the
assurance. That is sufficient. Is it that, during that interval, the entire
Fund was devoted to famine relief and famine works? Or is it that its very
existence was all these years ignored? I crave a solution of these
doubts.. The next thing that occurs to me is to ask for information whether
the sum named represents the cost of the entire irrigation work constructed
during that period or of a portion only, i.e., the portion debitable against the
Famine Insurance Fund ? A misgiving is created by the fact that whereas, as
regards the railway construction, a distinction in this respect is shewn in the
table, no such thing is done as regards the irrigation works. If only a portion,
I shall feel thankful if information is afforded as to the location and the cost of
the rest. A natural misgiving arises from the very phraseology employed hy
the Hon’ble Finance Minister. In describing the source out of which the
amount of their cost was taken he does net content himself with saying that
they came ¢ out of the Famine Insurance.’ But he hastens to add, ‘4.e., out of
our reveaue.” Are these identical expressions ? Or isit an attempt to be true to
the ear but not to the hope ?

“ Next as to what is said on the railway conmstruction. I have to ask
ahout this also, for information as to the period prior to 1881-82, such as I
have desired as regards irrigation works. A further point requires clearing
up, namely, a specification of the railway construction already completed, as
distinguished from those which yet remain to be taken up, and why so. It would
have been a considerable help if it had occurred to the Hon’ble Finance
Minister to indicate this also, 3 a map or sketch as an annexure to the Finan-
cial Statement. Such maps or sketches would also be valuable as guides in
respect of future operations in the direction of safeguarding famines, and en-
suring unintermittent attention to famine public works. Now it is quite possi-
ble fo seize and carry away, year after year, by the right (i.c., the wrong) hand
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ard for non-famine public works what are annually doled out to famine
public works by the left hand. '

“ If the humane policy, which dictated a yearly allotment of a crore and a
hall and a utilisation of it in famine public works, has been religiously given
cffect to all these years, we should have to-day famine irrigation work and
famine railway construction worth at least a sum of seven crores of rupees
over and above what now exists. In the interests of the eighty per cent. of {he
people, i.e., in the interests of the entire body of agriculturist population in the
country, I am bound to say that these seven crores and odd should bo put back
into the coffers, reserve for actual famine relief and for the completion of the
famine public works, as absolutely needful for supplying them with the neces-
saries of life, if the word restoration, which is so freely and so frequently diffuse
throughout the Budget, is to receive its full meaning. The so-called restoration
of famine insurance in the present Budget is to me, therefore, not a matter of
such jubilation as it evidently has been to others whose eyes do not fall on the
toiling millions of the country and who, somewhat like the barber in a Tamil
story, have in their carpet-bags a emall ingot of gold and will hence say that, in
this land, there is none 80 poor as not to possess a nugget of that precious metal.
I shall be deeply grateful if I am at least told whether the Fund is to be ever
recouped, according to this measure of justice, if not in the immediate present.
1 shall also receive with an equal gratitude a further assurance as to whether the
policy, nosv meant to be recognised and carried out, is the policy as laid down
by Lord Lytton’s Government, and whether annual contributions would be here-
after at least, loyally made, to make amends for the past neglect of years; for
it is surely no satisfaction to be referred, year after year, to works sueh as are
mentioned in paragraph 4 of the Financial Statement.

I am indeed perfectly certain that whether the Famine Insurance Fund
existed or not the Government would laudably rise to the exigencies of famines
whenever and on whatever scale they might oceur, and that it would generously
and humanely grapple with them al all cost. But that is a species of obliga-
tion quite distinct from the inviolable obligation to put back the consecrated
money where it was or where it should have heen, or skew it in the form of
fawine public works already completed and in a working crder. The very fact
that, side by side with the general obligation to fight famines, a special reserve
under the name of Famine Insurance Fund was set on foot shows that contri-
buticns to it were meant to be regnlarly made and uninterruptedly utilised for
tlie intended purpose, withou: divi-ion and without being subject to the liability



FINANCIAL STATEMENT. 283
1896.] [Rai Ananda Charlu Bahddur.]

to lapse, at the end of each year, into the common exchequer. It must have
heen so set apart, as is easy to realise, for the very reason that, when famines
do come, tho Government may not have to strain its giant strength and put
forth its uttermost efforts to cope with them, as it had to do, to its bitter experi-
ence, during the famine of 1876 and 1877, chiefly in the Presidency of hMadras ;
for, with all that the Government could do oo that oceasion, the public and the
British generosity had to be appealed to, with all the weight and prestige of no
less than the Duke of Buckingham, the then Governor of Madras. Notwith-
standing all this stupendous effort, no less than six illions died by the famine
of those years. It was wisely assumed that such unstinted and princely bounty,
on the part of the British public in partieunlar, could not always be counted
upon, and therefore a reserve of a crore and half of rupees under the name of
Famine Insurance Fund was brought into being, in the first insfance, to be
augmented by a crore and a half of rupees every succeeding vear, but to
remain untouched except for giving actual relief in times of famine and except -
for carrying out famine public works, i.e., that particular class of w. rks which
would directly contribute to ward off occurrences of great scarcity. A new and.
special tax—the license-tax —was imposed for the very purpose of making up
and enlarging that Fund. The prooce ds of tnat tax ought to have been, as was
pledged religiously, placed to the credit of the Famine Insurance Fund, and
when the income-tax has replaced that tax a equal amount out of the collec-
tions under the new impost should have been put into the coffers of that Fund.
¢ Revive the Famine Insurance Funi or remit the taxation initiated for the
purpose ’ demanded the Hon’ble Mr. Playfair last year. My demand this
year is somewhat different, namely, do not remit the taxation initiated for that
purpose, bat restore the Famioe Insurance Fund loyally to what it should and
would have been if it had not been meddled with.

“ It may be said, and it has been said, that miles of famine railroads have
been constructed and numerous works of famine irrigation have beea complet-
ed. Quite true. But it is beside the question. It would indeed be an auswer
to a charge of absolute non-performance. But how is it an argument why the
rest of the promise Las remained unredeemed by action ?  If it be said that
there is very litile yet left to be done in this direction, then the burden of the
tax on the poorer classes must pro fanto go. Let the taxable minimum of tie
income-tax be proportionately raised or let reduction of salt-tax follow, or let
s stop be put to the process of squeezing his paltry remnant from the raiyat
by so-called re-surveys and re-settlements, the object of which has, till now,
been enbarncement and nothing but enhancement—such as the Presidency of
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Madras is, with one voice, lamenting and crying against. This and the like of
this are perbaps the basis for the Hon’ble Yinance Minister’s complacent
remarks in paragraph 65 : ¢ Our prospects are now very much more hopeful.
Our revenues are advancing.’

“ T cannot pass away from this subjcct without reminding ourselves of
certain very appropriate words of Lytton, Here'they are :—

1 The current claims upon the activities and resources on the Government of India
are so numerous, 8o pressing, so important, official forces and imperial funds so nccessarily
limited, that when once the daily, hourly strain of a great famine has besn removed from a
wearied administration and impoverished treasury, its fearful warnings are svon forgotten ;
its disquieting ghosts are quickly exercised by the conventional declaration of some unexcep-
tionable principle, its bitter memories decently interred beneath the dule 4ie jacet of a blue-
book, and there, for all practical purposes, is an end of the matter.’

«T next proceed to the pronouncement in regard to Chitral. The Hon’ble
Finance Minister has very properly said that the Financial Statement is not
the place in which to defend the policy relating to Chitral. Isay, with greater
propriety of language, that it is not of any avail (and therefore not fitting)
that it should be discassed in this Council. But one single remark has, how-
ever, to be made in this connection, namely, that, owing to the accident of a
recent change of Ministry in Great Britain, five untoward results to India have
ensued, namely, (1) the disappearance of a good slice of her previous income,
(2) the permanent addition to ber already over-burdened expenditure by
reason of retaining Chitral, (3) the postponement of a performance of a long-
standing and deliberate promise to relieve her suffering poor by a reduction of
the salt-tax, (4) by a fresh burden in the shape of taxation on the coarser goods
which alone are available to the poor in the land, and (5) a burden of 15 lakhs
a year in the shape of interest on tle loan of four crores that has been
anovounced to be in immediate contemplation. This is matter, perhaps for
serious reflection on the part of those whostill cling to the fond belief that

Indian affairs are outside the sphere of the party politics of Great Britain and
Ireland.

“ I proceed and I note that the entire income derived from the whole of
the irrigation works and railway construction is coolly put down asavailable
for the gemeral purposes of the Imperial administration. This seems to
militate against what was laid down by Lord Lytton in respect of the prnﬁté
of true famine public works. Let me repeat his words in this context :—

¢ To arrive at this result by giving to these Local Governments the maximum of pecu-
miary interest and profit in the cheap construction and successfal management of all
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Provincial public works by reducing to a minimum interference on the part of the Govern-
ment of Idia in the administration of such works, and by not permitting such interference
to extend beyond what is neccesary to ensure regularity and barmony fo activn of protection
to the general financial interests of the State.”

“I pass on to exchange and opium. I heartily congratulate the Hon'ble
Finance Minister on the cautious data on which he has based the Budget so
far as the exchange and _t_]_:_g_ opium revenue are concerned, and on the hope-
fal prospect of further betterment which he asks us to cherish regarding thesc
shifting causes of Indian misfortune. Having regard to that prospect, and
believing with others that the rate of exchange might not fall below 14d., T
. should receive with gratitude—not only I myself but the entire country wounld
g0 receive—an assurance from the Governmeunt that, so soon as the exchange
or opium rendered it possible, the reduclion of the salt-tax acd the raising of
the taxable minimum of the income-tax wonld engage its very first attention.

¢ As regards the attitude of the Central with the Provincial Governments,
it is a welcome news that repayments will be made to them of the contributions
taken from them in 1894-95. Butb I must enter a solemn protest against the
most extraordinary theory of the mutual relations between the Central and the
Provincial Governments, developed and dwelt upon in paragraphs 61 to 64
of the Financial Statement.

1t is, to my mind, subversive of all accepted notions of fairness aad
propriety. It reduces the Governors of Provinces into gardeners for a far-off
absentee landlord and the tillers of soil into hisserfs. Justasa gardener cannot
touch or call ene bunch in the vineyard as his own, so the Governors are to be
merely guards and sentinels to watch and sea that no one takes any part of the
outturn. Just as the serf cannot, as of right, look to any good coming to him
from the crop which he exerts himself to raise, the people themselves cannot, as
of right, expect that the share of the fraits of their labour, which they hand
over to their Governors, might in the ficst instance be applied towards their
well-being. This is as cruel as it i8 amazing and uniaiv, It is difiicult to say
which to admire—the temerity or the heartl=ssness of the pronouncemecat.
Ivery body bas been saying to himself thai, a: thic sporonching ravision of the
Provincial Contracts, there ourht to be an insistance ujen a larger retentinn hy
tbe Provincial Administrations of tle rovenu-s they raise. Tha farther iden
has also been fendly cherished that, on thai cominw ooccasion, Frovincial
Administrations shouid ask to e permitizd to heep to thomscives such sums as
they may have by economy saved and ellowed o acenmulale fov largs and eactly
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works of provincial utility, in the way of reliefa to municipalities and district
boards where the revenues of these latter are not equal fo them. It is indeed
an ireny of fate that, amid all this hope, the bolt should have fallen blasting
all that hope. I sincerely wish that this theory—perilous to the welfare of the
provinces and perilous to the responsibility and motives to economy on the
part of the Provincial Governors as well—will not pass beyond the stage of
mere enunciation.

“This Budget is indeed an adwmirable feat. I can only describe it as an in-~
verted core, with its apex in the shifting sands of exchange, with all the weight
of this year’s Indian prosperity mainly poised on that apex. That unstable
foundation might any day discoversudden signs of giving way ; and to prop up
our inverted cone we might have to seize upon every thing ready to hand, even
to the extent of further siraitening the poor man’s food and clothing and his
small savings. It behoves us, therefore, to see how to rehabilitate our revenue
and to place it on a sound, firm and solid basis. There is but one alternative,
and it is but to have the word ‘ retrenchment * largely writ and put in practice
measures tending towards it. A mere theese=paring policy will never do. The
insatiate and never-ceasing demands of our forward policy must be attacked
and overcome. OQur ever-growing home charges must be considerably beaten
down,

“If these are impracticable, then the sole remedy is for Great Britain to
come out with a substantial contribution to alleviate India’s burden. "'he ¢nlos-
ral and costly schemes of the forward policy are mainly to maintain to British
prestige—say what otbers may to the contrary—and this measure of bare justice
is rightly due from the dominant and flourishing to the subject and prostrate
country. Without these righteous achievements, to endeavour to promote the
-happiness ¢r contentment of the people and, in a true sense, to make the two
ends meet is—to use a homely simile—to work at the pump and leave the leak
open,

% Within these ten years this forward policy has cost us—apart from the
wars themselves—an aggregate sum of rearly seventy crores and has added to
our permanent expenditure no less a sum than siz crores per annum ; and as for
the home charges they have amounted up to over twenty-five crores of rupees.
It is to meet drains such as these that the poor man’s food and salt are reduced

to famine rations, and the hand of the tax-gatherer is laid even on his coarse
and scanty raiment.

¢ This has been said, and said times out of number. The non-officials bave
said it, and they have been laughed at for their pains. But two predecessors of
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the Tinanee Minister of to-day have also said it, with a full knowledge cf the
arcana of the Indian finance. They have, with the trammels of office, thrown
away the dead weight of reticence which sat heavily on their conscience while
they held the official portfolio. They have discharged their conscicnee by boldly
denouncing these as the true enemies of India. They, too, have been relegated
to the limbo of disdain and scorn. This is the most unspeakable of India’s
misfortuncs.” '

The Hon’ble MR. CADELL said :—~* My Lord, no department is more inter-
ested in the success of the Hon’ble Member’s financial administration than
that which I have the honour to represent, and no one can congratulale him
more heartily than I do on the financial prosperity which his skilful administra-
tion lias been instrumental in establishing, and which among other advantages
which it has brought to the country has rendered possible increased cifort
with respect to public works.

“ Notwitiistanding what has just been said by tbe Hon’ble Mr. Ananda
Charly, I think that I am justified in making the statement that so much
has been done in former years to secure and improve cultivation in different
parts of India, by extensive irrigation works, that there is now comparatively
little 1.t to be done on a large scale in that direction, and at all events the
irrigation works in hand or sanctioned do not require for their completion

an expenditure greatly exceeding 4 crores of rupees to be spread over a
numbir of years.

“7The Hon'ble Mr. Ananda Charlu may be surpriced fo hear that the
demand for strictly protective works is a very small onc, and does not exceed
4 to 5 lakhs annually for the help of India. A further sum of 10 or 12 lakhs may
be necessary for Burma, but as most of the works required there are likely
to be remunerative they would not come under the head of ¢ Protective.’

“In this way financial interest with respect to public works is largely
concentrated upon the operations of our railway engincers, whose possible
requirements are practically unlimited, and whose immcdinrte requirements
have in the Budget under discussion been very liberally provided for. Even the
figures given at page 14 of the Financial Btatement show very substantial and
Ancreasing provision for the wants of the country with respect to railways, and
the figures there given by no means represent the whole of the expenditure
on raiiwey extension in India, which is due either directly or indirectly to the
action of Government, for, as is noticed in the Statement, there are large items
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of expenditure which do not pass through the Government accounts, and our
expectation is that, while in the year which is just closing a sum of 6% crores
of rupees will have been usefully spent on railways, in the year which is about
to begin, no less a sum than 13} crores will be so spent, and it is loped that
the Hon'ble Member’s provision for the further development of the railway
communications of India will be on a not greatly restricted scale in future years.

“ But perhaps it will be well that I should leave financial details alone, and
that I should restrict myself to the results which this Department has recently
achieved or hopes to achieve, and for this purpose a convenicnt pericd o con-
sider will be that of your Excellency’s administration. When the first complete
financial year of that administration began, there were 18,5603 finished miles of
railway in India ; in 1894-95 360 miles were added, and it is hopcd that in the
year which is about to close 1,009 miles more will now have been coinpleted,
and if it be possible to carry out the programme which has been drawn up,
there will have been added, during the period of your Excellency’s adminis-
tration, no less than 4,400 miles of railway, which would constitute an addition
of 24 per cent. to the mileage of 1893-94.

“ But even the completion of this programme in whatever direction it may
be finally altered will leave much work already considered and approved
untouched. Important main lines, links which are most desirable if not abso-
lutely necessary, and numercus minor lines, must be omitted, and there will
remain very ample room for the expansion of railways in all directions, more
especially in such countrics as Assam and Burma.

“The most noteworthy events in the history of the Public Works Depart-
ment during the year which is drawing to a close have been the opening of the
Periyar Irrigativn work, the brilliant conception and the practical working out
of which we owe to Colonel Pennycuick, and the completion of the Mushkaf-
Bolan Railway, & work presenting many difficulties which have been overcome
by the skill and perseverance of Messrs. Ramsay and Hodson and their staff.

It is, however, in the addition to our railway undertakings that the year
1895-96 has been most conspicuous. First of all in magnitude and in impor-
tance to Calcutta and Madrasare the connections now arranged for at a cost of
7% crores of rupees for linking Calcutta with Cuttack and Madras with
Bezvada, which will complete the direct line of railway communication between
the two Presidency-towns, and will be most beneficial to the trade of both.

‘ Another important line between Rohn and Kotri to the east of the Indus
is approaching completion, and the projected line of the Southern Punjab
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Railway from Bhstinda to near Bhawalpur will form an important comple-
ment to it, when the bridge over the Indusis finished. The Saugor-Katni Rail-
way forms another desirable lick which will render the coal-fields of the
Central Provinces accessible to the railway system and Rajpuatana, and is
being arranged for by the Indian Midland Railway.

“In the North-Western Provinces as in certain other parts of India the
cxtension of the railway system of the country his been accelerated Ly the
prevailing scarcity, which rendered the commencement of work desicable, on
tle extension from Rai Bareli to Benares and on the Bengal aud Norih-
Western system.

“In Burma work on the Mu Valley Railway has been progressing steadily,
an extension has been sanctioned from Moganng to the river at Myitkina, and
the construction of an important line from Mandalay to the Salween river ot
a cost of 225 lakhs has been authogized and has been begun.

“In all directions there has beei; marked progress and the foundation has
been laid of still more important progress in the ncar future, and I think it
may be said that the Public Works Department “of the Government of Iundia,
until recently presided over by Bir Charles Pritchard, is taking full advantage
of the opportunities which have been affordel by the great improvement in
the financial condition of the country which bas taken place.

“The Hon’ble Mr. Playlair expressed the hope that mors liberal
encouragement might in falure be g'ven tothe construction of fecder railways.
I do not think that one who is only temporarily conuected with the Govern-
ment should be its exponent on questions of permanent policy, but in cace
your Excellency does not discuss this question, I may say that new rules ou
the subject are under consideration, and will shortly be issued with the cifect,
I trust, of encouraging private enterprise in this very ussful direction.

“The Hon’ble Rao Sulih Balwaut Rao Bhuskute hins made a statemert to
the effect that ¢ prefective railways constitute the maost important head of
expenditure. Most of them are coastrusted for protectiig ithe North-Western
frontier.’ As a matter of fact, the ouly two raiiways which bear this characler
are the Mushkaf-Bolan and the Mari-Aitock Railways, for the Kotri-Robri
chord line lies to the ess of the Iudus, and sithough it will no doult be va:d
for military purposes when required, it was principally dem inded by the com-
rercial community of Karachiiu the interests of that port. 8o far frow mosf
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of the railways bging on the North-West frontier, most of them, it so happeuns
are on the Eastern side of India. :

“ The Hon’ble Mr. Rees has borne testimouny to the great advantage to
the country which is likely to follow the construction of a continuous line
of railway from Madras to Caloutta, and there is little doubt that it will serve
the interests of Calcutta and Madras, a8 much as it will tend to the advantage
of the districts traversed and the convenience of the people.

“Ths chicf assailant of the administration of the Government in past
times and in the budget arrangements of the present period has been the
Hon’blo Member on my rizht, Mr. Ananda Charla, who seems to think that
protective works have been systematically neglected, and that the adminis-
tration of the country bas been carcless of the interests of the people. The
¥on’ble Member in charge of the Finance Department will no doubt reply
to the ITon'ble Member on the whole question, but 1 think it may be of use
if T describe what within my personal observation has been “done to protect
the only yrovince, as far as I know in the territorics under immediate adminis-
traticn of your Excellency’s Government, in which upon any extensive ccale
relief cperntions have at the present time been found to be necessary. I
happened to be in charge of one of the Bundelkhand districts when famine
last threatened in 1877. At that time there was no railway in the province,
and if the supply of food had proved insufficient to meet the wants not
only cf the jopulation of our districts, but of adjoining Native States,
there rigut Lave Leen rerious difficulty in peuring supplics into a country
provided with few metalled roads, and with unmctslled roads peculiarly
liable to be iendered impassable if rain had fallen at a t'me which was too
lzte for the purposes of agriculture. Now the provinceis traversed to the west
by the main line of the Indian Midland Railway, while to the east a long and
wholly unremuncrative broad gauge branch passes through three out of the
four distri-ts and biings every village in within 50 miles or less of the railway.
Both these branches of the Indian Midland Railway have been constructed
from tho Farnine Grant, from which also the annual loss is met. But this is
not all that has been done to safeguard the people of Bundelkhand from the
worst torro's of dreught, for although there was great difference of opinion as
to whether ic was desirable to construct a canal in a country in which black
goils predomi:ate on the level plain, Governmeut jdecided that the experiment
should be triell, and undertook the construction of the Betwa Canal at (he- cost
of some 40 liLkbs of rupees. This work has never paid, and has not so far been so
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beneficial to the country as to justify the construction of the other Bandelkhand
Canal which was at one time contemplated. The benefit to the country of
the Betwa Canal during a period of scarcity is now being tested. I am cer-
tainly not one of those to use words used by the Hon’ble Member ¢ wlose eyes
do not fall upon the toiling millions of the country.” I have year after year
spent many months each season in contact with the agricultural community,
in their villages and fields, and T can certainly say that T have never noticed
more especially in the districts which I have mentiouned, the harsh and unsym-
pathetic attitude of which the Hon’ble Member complaius. Enhancements of
land-revenue are only looked for where the circumstances of the country fuily
justify them, and I am sure that the Hon’ble Member on my left (Mr.
Woodburn) will bear me out in saying there is no pressure on the part of
Government in that direction. I can for my own part assert that when in
one of these very Bundelkhand districts to which I have referred lirge and
important veductions in asscssment were held to be neecssary, they were
granted with the fullest and readiest approval of every authority to which they
were submitted. The Hon’ble Member’s charges are geneval, and a mere
general asscrtion to the contrary would bave been of little use. I have
traversed them by stating what has been done in a single tract of country
selected for the sole reason that it is happily the only portion of British
territory with which I am acquainted in which during the current ycar relief
operations on a considerable scale have been found to be necessary.”

The Hon’ble Me. Wo0oDBURN said :—* I had no intertion of intervening
in this debate, but as I have been appealed to by my hon’ble friend Mr. Cadell,
I may at once confirm what he has said as to the attitude of the Govern-
meuot of India and the Local Goveruments in the matter of the asscssment of
land-revenue. I listened with some surprise to the remarks made by the
Hon'ble Mr. Bhuskute on the condition of the soil, and of the people who live
on it. In the part of the country with which he is most familiar I have
never heard or secn any evidence of any sensible depreciation of the soil
within recent times ; nor have I heard that crops haveas a natwial consequence
begun to yield diminishing returns. But what I have heard and seen is a
great enhancement within the last quarter of a century of tie rents which are
received by the landlords. No one would be more ready than my hon’ble
friend in calmer moments to admit that in that great increase of the land-
lord’s receipts, the State, which supplies pro‘ection aund the assistance of
many services, is entitled to have a place.
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¢ There is one matter in which Mr. Cadell has taken from my lips the
only other remark which has been suggested to me by the course of this dis-
cussion. I was surprised to hear my hon’ble friend Kai Ananda Charlu speak
with such disapproval of the expenditure from the Famine Fund and, indeed,
from the general revenues. No one who has scen the influence of railways
in tracts where the harvests are short can doubt that almost every railway is
in fact a famine protection railway. In Sauger, where two years ago there
was sharp scarcity, the railway brought such supplics of food and grain that
prices never rose to what used to be known as famine prices. Similarly in
the North-West Provinces in the present year the Lieutenant-Governor has
just presented to your Exceliency a statement in regard to the scareily there
which is illustrated by those maps that Rai Ananda Charla would like to see
presented to this Council. Each one of these districts is fraversed by a
railway, and the consequence is that though there may be much suffering
and poverty, the prices will never be at normal, and it ought to be possible
that there shall be no death from starvation.”

The Hon’ble LiEUTENANT-GENERAL SR HENRY BRACKENBURY said :—
“ My T.ord, I am grateful to my hon’ble colleagues in charge of the Public
‘Works and Bome Departments for having inte.vened between the speech of
the Hon’ble Mr. Ananda Charlu and myself, for I feel that it is always a some-
what ungrateful task to bring a debate down from those high, if somewhat
misty and vague, regions of Oriental metaphor to which this debate was raised
by the Hon’bhle Member, to those earthlyr, but I trust solid and substantial,
regions of fact in which I shall have to ask the Council to follow me for I
fear some considerable length of time. My hon’ble friend Mr. Playfair, with
his usual courtesy, gave me notice of his intention to invite me to explain
to this Council scme matters connected with miliiary expenditure, and
especially the point in connection with the Chitral outposts. I havenow fo
thank him also for I:is most kindly mention of myself, and for his statement
that my efforts in former years to explain in this Council iz as clear a manner
as possible the facts in regard to our military expenditure in lndia have
given satisfaction to the commercial ¢lasses in India ; and 1 trust that in the
statement I shall now make I siiall be able satisfactorily to acecount to him
and to this Coarcil for mach vpon which it is impossible for them, without
such statements boing made in Council by the Member in charge of the
Miiitary Department, to have any real knowledge.



FINANCIAL STATEMENT. 293
1896.] [ Lieutenant- General Sir Henry Brackenbury.]

“To the best of my recollection I have never heard tle Royal Indian
Marine mentioned in this Council, but I am responsible to your Excellcney
for the estimates of that Service, and I should like to say a few words about
them. The Royal Indian Marine is a very important service. It contains
more than fifty vessels of various kinds, Of these, two armour-plated turret
vessels, two gun-boats, and seven first class torpedo boats, constituting Her
Majesty’s ships and vessels for the naval defence of India, arein charge of
the Royal Navy, and are partly officered by officers of the Royal Indian
Mayine ; four are troopships, which carry out the whole of the Indian Troop-
ping' Service between India and Burma, and between the various ports on our
coasts, occasionally proceeding to England or elsewhere out of Indian waters ;
one is used as a despatch vessel in the Persian Guilf, while the remainder are
employed in various services, including the Marine Survey and the convey-
ance of troops by river in Burma and elsewbere.

“This service provides the Port Officers for all the chief ports in India,
and tbe officers for Marine Transport Service and for the Marine Survey. It
possesses dockyards at Bombay, Kidderpore and elsewhere, where repairs are
carried on for the Royal Navy and fer its own ships, where vessels of small
size are built, and where services of construction and repair are carried out for
Yocal Governments at actnal cost price. Its net budget estimate for the
year now closing was 1¢} lakhs. The actual expenditure has boen about 14
lakhs, showing a saving of 24 lakhs. The net estimates for the coming year
are Rs. 1,26,000 below the estimates for 1895-96.

I will now proceed to deal with military expenditure, and in speaking on
this subject, I shail always deal with net figures. I have great satisfaction in
bringing to notice that the net expenditure in the Irdian estimat-s for 1894-95,
the accounts of which year are now compleled, was 63 lakhs below the budgeet
estimates for that year, although there was an expenditure of 62 lakhs on
account of the Chitral Expedition in that year for which no provision had bren
made in the estimates. This is, I believe, the first time for many years that the
" military expenditure has been within the Indian budget estimates. The
Military Works expenditure, the Special Defence expenditure and the Home
expenditure for 1894-95 were all also well within the estimates.

“I now passto the current year. Tlere are four separate items to be
considered :—

L —The Home Military Budge! Estimates.
62 L. D. r
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2.~The Indian Military Budget Estimates. -
3.—The Military Works Estiimnates (India and Home taken together).
4.—Special Defecce Estimates (India and Home taken together).

““In the Home estimates there has been a saving of 26 lakhs in expendi-
ture as compared with the estimates. In India there has been an excess over
estimates of 108} Jakhs. In the Military Works estimates the expenditure just
comes up to the estimates; and in Special Defence estimates there has been a
saving of 4 lakhs, Taking the whole of these several estimates together the
net excess of expenditure over estimates has been 79} lakhs.

“There has been expenditure on account of the Chitral Expedition in the
Home estimates to the extent of 3 lakhs, in the Indian estimates of 165 lakhs,
and in the Military Works estimates of 6} lakhs, so that the total expendi-
ture upon the Chitral Pelief Expedition during the year has been 178} lakbs.
A sum of 15 lakhs only was provided in the estimaies; as stated in the
Financial Statement of last year, not for an expedition, but for preliminary
preparations in case an expedition should become necessary. We have thus
an expenditure of 1682 lakhs over what was provided in estimates for prepa-
rations for the Chitral Expedition, while the actual expenditure over esti-
mates has been only 793 lakhs. Thus, but for the Chitral Expedition, the
whole of the military expenditure during the current year would have been
79 lakhs below the estimates for the carrent year.

*“The savings in the Home estimates are largcly due to ecauses over which
the Government of India lias no control. But in those portions of the Home
estimates over which the Government of India has control, that is to ssy, the
supply of stores from England, the expenditure has been kept well within the
estimates.

“The savingsin the Indian budget estimates which have reduced the net
excess from 165 lakhs due to the Chitral Expedition to 108} lakhs aredue to
various causes. Seventeen lakhs of these savings are due to fallin food prices
below the estimated rate ; 53 lakhs are due to diminution in excbange compen-
sation allowance owing to improvement in exchange ; 7 lakhs are due to savings
on aacount of conveyance of troops and stores; 5} lakhs to savings in Commis-
sariat establishments and miscellaneous Commissariat expenditure ; 12 lakhs to
savings in hot weather establishments and barrack supplies ; 3 lakh to saving
in sea transport charges; 7} lakle to saving in Ordoanc: establichments
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and expenditure ; 2 lakhs to savingsin Remount Dvpof charges. All these
savings show careful and economical management by  heads of departments,
upos whom the Government of India pressed the recessity for watching and
keeping down expenditure, and to whom, in my opinion, great thanks are due
for their efforts to assist the Government and tax-payers in this direction.
“The first great event of the year from the military point of view has been
the introduction on the 1st April of the new scheme under which the Presidential
Army system was abolished, the control of ti:e armies of Madras and Bombay,
hitherto vested in the Governments of those presidencies, was transierred to
the Government of India, and their supreme command from the Commanders-
in-Chief in those presidencies to the Commander-in-Chief in India. During
the current financial year there has been but ons army in India, under the
Commander-in-Chief in India, and under the Government of India. The sys-
tem has worked, I believe I may say withoat a hitch of any importance, a result
which I believe to be due in the first place to the determination of all con-
cerned, including the Lieutenant-Generals Commanding in Madrss and
Bombay, to make the new system work smoothly; ard in the second place to
the deliberation with which every detail consequent upon the change was con-
sidered previous to the change being introduced. ‘The Miliiary Secretariats of
the Governments of Madras and Bombay were abolished from the ist April, and
a considerable saving ensued to the civil estimates. The Military Department
of the Government of India made no addition to its higher staff in ccnsequence
of the increase of work, and only a small addition to its clerical establishment.
Large reductions have been effected in the staff at the head-quarters of the
commands in Madras and Bombay, some reductions have been made in the
pead-quarters staff of the Commander-in-Chief in India, and further reduc-
tions are about to be made on the 1st of April next. But it must be remem-
bered in considering the reductions that can be made at army head-quarters
that, although the Commander-in-Chief has got rid of the direct cormmand of the
armies of the Punjaband Bengal, he has had thrown upon himself aud his staff
the supreme command of the armies in Madras and Bombay. The establish-
ments of the {wo new commands created in the Punjab and Bengal have
been kept within most economical limits. Further experience is necessary
before the establishments of the four commands and of army head-quarters can
‘be distinctly and finally fixed. But I believe they will be kept. laken as
a whole, within the amount sanctioned by the Secretary of State when the
scheme was originally introduced; and I can say with confidence that no
further increase on account of this change will be required in the office

establishment of the Military Department of the Government of India.
42 L. D, L
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““The second great event of the year from the military point of view has
been the Chitral Expedition. On the morning of the 7th of March last year
news reached your Excellency’s Government leading it to believe that it might
be absolutely necessary to send an expedition by way of Swat and Bajaur to
relieve the beleaguered garrison of Chitral. The Commander-in-Chief was
absent in Assam. That afternoon I held an interview with the representative of
the Quartermaster-General’s Department present in Calcutta, and the Commis-
sary-General-in-Chief. The latest repo:t of the Intelligence Department upon
the steps to be taken for such an expedition was laid before me, and the Com-
missary-General-in-Chief stated his views. It was clear that owing to our mobi-
lisation arrangements the troops necessary could be assembled on the frontier in
a very short time, and that whatever delay might occurin the despatch of the
expedition across the frontier would be due to the time required for collecting
transport. I laid certain proposals for the collection of transport before your
Excellency, and you assembled a Council the same evening which decided that
these preparations should be proceeded with. At midnight on the 7th I per-
sonally gave the orders to the Commissary-General-in-Chief, and they were
telegraphed off the same night, the Commander-in-Chief being informed. The
Commander-in-Chief return to Calcutta on the 11th, and at the Council held on
the 14th March it was decided, on His Excellency’s recommendation, to issue
instructions for tbe mobilisation of the First Division of the field army, with
certain modifications due {o the special nature of the country between our
frontier and Chitral. It was then still hoped that sn expedition might be
avoided, but before the end of March that hope was dead; and on the st of
Apiil, the day named in your Excellency’s ultimatum to Umra Khan, within
eighteen days from the order for mobilisation, a force of upwards of 15,000 men

. advanced across the frontier. The de<patch of that force under the command
of Sir Robert Low, its complete-success in the storming of that most difficult
position, the Malaskand Fass, and its rapid advance into Dir, enabled Colonel
Kelly with a small force of Pioneers, Kashmir Imperial Service Troops and
native levies to effect the relief of the garrison of Chitral at a time when they

were closely pressed by the enemy, and when their provisions would shortly
have been exhausted.

“Your Excellency’s Government in a Geueral Order has expressed its sense
of the services of 8ir Rohert Low and Colonel Kelly and the troops under their
command, and Her Majesty’s Government has endorsed those expressions.
But there are some points in connection with that expedition to which I now
wish to draw attention. But for the delay which ooccurred in the hirc and purs
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chase of transport at the outset, the cxpedition might have started soonecr.
This delay was in no way due to any neglect on the part of the Government
or the military authoritics. Tor a considerable timec past the whole of the
arrangements for the purchase of transport in the event of war had been
matured. Civil officers of districts had taken steps to ascertain where and how
the transport animals could best be procured, purchasing officers had been told
off and placed in communicatin with the civil au‘horities. The delay was
due in part to the time actually necessary for collecting the animals, in part to
hesitation of owners to hire or sell them. Once it had started, the expedition
was, I may safely assert, zn unqualified success. Owing to the good medical
arrangements the health of the troops was on the whole excellent. Fearing
that owing to the necessity for rapiaity of movement the troops might be
obliged to put up with sliort rations for some time, permission to give compen-
sation to the men in such cases was granted by Government; butsuch were
the commissariat arrangements that in no single case were we called upon to
grant that compensation. As soon as the first rush was over, and-the line of
comrmunications was thoroughly establirhed under the able direction of Gene-
ral Stedmac, the staging system of transport was introduced throughout with
the most admirable results. The condition of the Government transport at
the end of the cimpaign was excellent. I pelieve it may safely be said thatin
no campaign ever yet conducted on the Indian frontier has there been so little
loss in mule transport, or have the animals been in such good condition at the
close of the campaign. As regards camels the same can only to a certain ex-
tent be said. We were dependent entircly upon hired camels or upon camels
purchased expressly for the campaign. The Government has no establishment
of camels in peace, and has therefore no means of training officers and men to
the care and supervision of those most delicate animals. The result is that
the management and working of camels is not understood as it should be by
our Transport Department. The hired camels did better in the campaign
than the camels which we bad purchased, the rrazon being that where camels
were hired they were accomparied by the trained eame! drivers of their owners,
who looked after them in their masters’ intercsts. DBut the number which
could be hired was cxtremely small, and at the v ry outset the Government
was obliged to have recourse to purchase. Having no trained establishment of
‘drivers of its own it bad to engage as transpo:t drivers any men who v ere will-
ing to take such scrvice, and they were nearly all utterly incxperienced in the
work. The result has been that while comparatively few cam~ls actually died on
the campaign, the camels purchased by Governmsnt have for the most part so
broken down iun health that it has been found impracticable to retain any but
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a very small number of them for future use. I shall state presently how the
Governmeng of India propose to remedy this great defect in our preparation
for war in the future.

“ The expedition has been invaluable to us as a test of the mobilisation
arrangements for a whole division of the field army. It would be too much to
say that those arrangements were found perfect. No army in the world, so
far as I know, and I have been a great student of these matters, has ever found
its mobilisation arrangements perfect, though all the skill and exprrience of
its ablest experts has been brought to bear upon them. But with a few excep-
tions the mobilisation arrangements were found thoroughly souid, practical
and easy to work. The campaign has also taught a grest lesson to our wiili-
tary anthorities in the working of the lines of communication of an army. And
I feel confident that, in any future campaigr, that experience wiil bear most
valuable fruit, both in the form of comfort snd saving of suffering to the
troops engaged, and in the form of reducing wuste of transport. The
campaign has also been of great value in testing the Imperial Service Troops.
The Kashmir Twperial Service Troops showed very fine qualities and the
greatest advantage was derived from the admirably organised traasport corps of
the Maharajas of Gwalior and Jeypore, who placed those corps at our dispo-al.
And I would take this opportunity of expressing my Lope that further eflorts
may be made by 1he Native Rulers of India to organise such transport corps,
which cunpot fail to be of the greatest service in any considerable campaign.
I wish to bring promirently to notice the fact that the charges for
tLis campaign include the whole cust of an excellent metalled road from
Boti Mardan tothe Swat River, of the bridging of that river and the
Panjkora, and of the pack road which has been constructed from the Swat
River to Chitral, as well as the construction of forts and barracks for tbe
troops at the Malakand, at Chakdara and in Chitral. ‘Lhere, I may eay in
answer to the Hon’ble Mr. Playfair, wiil be no charge or azcount of these
barracks and defences in the Specisl Defence est.ima‘t.es; and a small addition
to the Military Works estimates of the coming year, which I shall presently
mention, completes the provision for them.

“1 now turn to the estimates for 1596-97. Here again I Lave to deal
with the four estimates :—

1.—Home Budget Estimates.

2.—Indian Budget Esiimates.
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3.—Military Works Estimatos.
4.—Special Defence Estimates.

“The Home budget estimates, as compared with the estimates of 1895-96,
show a decrease of rather more than § lakhs of rupees. Thesc estimates are
so complicated by causes over which the Government of Indiahas no control,
such as payments to the War Office for services, and payments for stores,
rising or falling according as the payments are made in one year or anotber,
that I cansay nothing about them, except this one simple fact that that portion
of them over which the Government of India has control, namely, its demands
for stores, shows a saving of 14 lakhs in the estimates of 1846-97 as compared
with the similar demands for 1895-96. Tais is largely due to manufacture in
this country having replaced manufacture at home. The Indian budget esti-
mates for 1896-97 (I am dealing with net figures) show an increase of 39 lakbs
over the budget estimates for 1845.96. The Military Works estimates show
an increase of 6 lakhs over the estimates for 18¢5-96 and the Special Defence
estimates show a decrease of 10 lakhs. So thai the whole of the Military
estimates for which the Government of India is responsible, taken together,
show a net increase over those of the current year of only 21 lakhs of rupees.

““This Council is aware that a Royal Commission is now sitting in England
to discuss the apportionmeat of Home charges between the mother country
and India. We have sent home officers specially versed in this question, inclu-
ding Sir Edwin Collen and Captain Hext, to give evideance before that Com-
mizsion, and we hope that its report may be in favour of giving some relief to
India in the matter of the Home charges.

“ The Indian budget estimates for 1856-97 include three great items of
expenditure which have not appeared in former budget estimates. The first of
these is an addition of 11 lakhs to the pay for the Native army. The esti-
mates of the current year only include the extra pay given to the sepoy from
1st July last for eight months of the year; in next year’s estimates twelve
months have to be provided for, causing this inorease of 11 lakhs. There isan
ivem of 49} lakhs for preparations for mobilisation, concerning whish [ shall
speak presently ; and the cost of the occupation of Chitral and the live ¢f ccro-
munications to it, and of the relief of trcops which has to be carried ous dur-
ing the current year, adds 23 lakhs to the estimates. Thess three items zmouat
to 834 lakhs as against 39 lakhs of excess over last year’s estimates, -nd ths
difference of 443 laklis may be roughly accounted for in the followinz way.
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Thirteen lakhs is on account of the Clitral Expedition, 15 Jakhs having been
provided in the current year's estimates and only 2 lakhs being required for
arrear charges in the cstimates for 1896-97. The adoption of a more favour-
able rate of exchange causes a saving of 13 lakhs in exchange compensation,
and b lakhs on account of the pay of the oritish soldier. There is a saving of
6 lakhs on account of lower estimate for food pric:s for men and animals, and
the remaining 74 lakhs of savings is spread over a great number of items
which it is not necessary for me to enter upon.

 Economies are conetantly being irtroduced on the recommendation of
the Commander-in-Chief, or Head of Departmexts, or the Controllers. On
the other hand, new demands are constantly being made upon us for additional
expenditure on account of necissary services, and in tle interests of improve-
ment and progress. It would be useless for me to weary the Council with a
long list of the economies effected on the oneside, and the additional expendi-
ture sanctioned on the other side. It is sufficient to point out that apart from
the great items which I bave already mentioned, the net result of this is a
saving of between 7 and 8 lakhs in the coming year.

“ As regards the three great items of addition to the estimates which I
have named that on account of pay for the Native soldier explains itself. The
pay of the dismounted branches of army was raised by Rs. 2 a month from
the 1st of July last, with, I think I may say, the unanimous approval of this
Conncil.

“ The expenditure due to the occupation of Chitral has been kept as low as
possible. That expenditure is due to the deliberately adopted policy of the
Government of India,endorsed and approved by Her Majesty’s Government.
It is not for me to defend that policy, heartily as I approve it. All that I
need say¥ is that up to the preseat date it has been attended with complete
success from every point of view. The troops in Chitral and at the Malakand
are on a war footing. dhey are ready to take the field at a moment’s notice.
They are healthy ; t! eir transport is in excellent condition, and though the
service may be somewhat irksome especially for the troops in Chitral, they
receive the preseribed pecuniary and other concessions which render them con-
tented. The inhabitants of Swat, Dir and Chitral find their advantage
in the markets created by the presence of our troops; and in the coming
vear it is believed that the greatest portion of the supplies required
will be obtained by local purchase. Trade between these countries
and India has very largely increased. It is intended to reduce the



FINANCIAL STATEMENT. 301
1896.] [ Lieutenant-General Sir Henry Brackenbury.]

garrison of the Malakand by one regiment of infantry during ihis year; and
I look forward with confidence to further reductions becoming possible
within a short period of time. Against the expenditure under the head of
<QOccupation of Chitral’ has to be set the saving due to the withdrawal of
the regiment of Native Infantry from Gilgit, which was made possible by the
occupation of Chitral, and proposal for further reductions in the cost of the
Gilgit Agency are under consideration.

“ As regards the large sum of 49} lakhs included in the estimates for the
preparations for mobilisation, I will, with the permission of the Council, explain
to what this is due. Preparation for mobilisation is comparatively a new branch
of the science of war. It is an outgrowth of modern times. When once one
army had prepared itself in every detuil to pass with great rapidity from a
peace footing to a war footing, it berame necessary for other armies to follow
in the same direction. The field army of India consists of a certain number
of divisions, each including a Cavalry Brigade, and of an additional force of
cavalry and of reserve artillery. The arrangements for the mobilisation of
this army, which is quite apart from the garrisons which will have to be
maintained in India in case of the field army marching to the frontier, have
been worked out in every detail upon paper. But the equipment, stores and
mules required for mobilisation have only been provided as yet for a part of
that army, and until they have been provided for the whole of it our field
army cannot be considered ready for war. Great delay would occur in procu-
ring from England the stores and equipment which must be obtained thence,
and in the manufacturing in this country of such stores as could not be obtain-
ed ready in the local markets. And it would be practically impossible to
purchase at short notice in this country the mules that would be required.
‘Were circumstances to compel us to mobilise our field army, it is the opinion
of your Excellency’s Government that the attitude of the frontier tribes would
largely depend upon our ability to advance rapidly and in perfect arder ; while,
in the event of our having to meet a strong enemy, there would be great risk
in pushing forward only a portion of our army, when weeks and even months
might pass before the remainder could be in a position to support it.

“ These grave considerations have not been absent from the minds of the
Government of India, but in recent years financial considerations have prevent-
ed our making the preparations which we considered necessary. The time has
now come when We consider that these preparations should no longer be delay-
ed and we have therefore, with the full approval of the Secretary of State, made

the necessary provision in the estimates of the coming financial year for obtain-
62 L. D, e
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ing such equipment and stores as could not be at once obtained locally at the
time of mobilisation, and for such number of the mules required as we believe
can be purchased within twelve months at ordinary rates in the local market.

“If our field army were to be mobilised, in order to bricg the reserve
cavalry, the reserve artillery and the line of communication troops up fo war
strength, nearly 1,000 artillery horses would be required, and . to obtain these
we should have to take them from the batteries remaining with the garrisons
in India, which would thus be so depleted as to be scarcely fit for fighting pur-
poses. To bring these batteries up to war strength we should have to purcbase
in Australia, for this country does not provide harses fit for artillery, and a long
time would elapse before the horses, which would arrive raw, unbroken and
unacclimatised, could be fit for service, More than four years ago we brought
this to the notice of the Secretary of State, and we obtained his permission to
provide a reserve of 1,000 horses whenever our funds would admit of it. Up
to the present time we have been unable to make this provision. But with
the approval of the Secretary of State it has now been made in the estimates
for the coming year.

« Experience has shown us that the greatest delay in thestarting of every
expedition is caused by the time that is required to obtain camels for transport
purposes. This was specially marked in the case of the despatch of the Chitral
Relief Force. A week had passed from the date of our orders Lefore any camels
had been obtained in the districts.. It wasfound impossible to hire in sufficient
numbers, and resort had to be made to purchase, with the results which I have
already desoribed in speaking of that expedition. Time is necessarily involved
in the despatch of purchasing officers to the districts in which camels are to be
procured, in sending orders to the district civil officers, in the issue of instruc-
tions by them for the collection of transport and in the collection of that
transport. Valuable time which might be utilised in the formation of advanced
depots is thus lost. Year by year the number of camels that can be procured
for transport purposes in India is diminishing as railways take the place of camel
transport, and our difficulties on this score' are increasing. The troops can
always be moved in far less time than it takes to collectthe stores and supplies
in the advanced depots, and we consider it of great importance to minimise this
delay as far as possible. 'We have, therefore, with the Secretary of State’s
approval, made provision in the estimates of the coming year for the purchase
of sufficient camels to complete an establishment of 8,250, which we propose
to maintain in future, so that they will be immediately available, and can ba
utilised for the formation of advanced depots, even before formal orders for
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mobilisation issue. We look to another immense advantage from the purchasc
of these camels. By thus maintaining an establishment of camel transport, the
Government will be able to educate both officers and attendants in the care and
management of camels, and will have a considerable nucleus of trained camei
attendants who will be able to superintend those large numbers of hired and
purchased camels—no less than 40,000 transport animals were employed with
the Chitral Relief Force—which it is always necessary to obtain in case of an
expedition. 'We believe that this will bring great advantages to us in any future

campaign.

“The provision which we have made in the estimates provides under the heai
‘ Rations for men’ for all home supplies required for the field army ; locaui
supplies could not wisely be laid in, having regard to the stocks aiready main-
tained, which are as much as can be turned over. Under the head ¢ Ratious
for animals’ provision has been made for the purchase of fodder for the con-
centration period, for the fodder to accompany corps, for fhe marching stages
and for one-fourth of the reserve. The remainder of the fodder could not wisely
be laid in for the same resson as ic the case of rations for men, but provision
has been made for the provision of the fodder presses and engines required for
pressing this amount on the occasion arising.

« Under the head ‘ Clothing * a full reserve of articles required has been
provided for troops and followers, with certain deliberately considered excep-

tions.

« Under ‘ Transport Animals’ provision has been made for the purchase of
1,750 mules and 3,260 camels ; bullocks, it is believed, could be purchased
when required. Employment for the mules and the camels can be found during
peace, and there will be a saving on account of hire of transport in consequence.
Bullocks on the other hand could not be economically employed during peace
time. Provision has been made for the camel gear, transport carts, transport
gear, water gear, regimental equipments, ambulance equipments, artificers’
tools, stationery, forms, office furniture, miscellaneous equipment and packing
materials to enable our field army to take the field without delay.

“Under ‘Ordnance’ provision has been made for all the stores required
from. home, and for local expenditure in providing the tents, harness,
saddlery, Ordnance stores for medical and veterinary hospitals, entrenching

tools, ammunition boxes and general stores for ammunition columns and field
o2
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parks, In the Medical Department the medical and surgical stores, Commis-
gariat stores,equipment and furniture required to complete the equipment of the
field hospitals of the whole field army have been provided for. In the Veteri-
nary Department the whole of the veterinary equipment and medicines, instru-
ments and other supplies required will be purchased. Eight bundred and fifty
artillery horses will be purchased in the coming cold season, and the shippers
have already received notice that this number will be required ; we already
possess a reserve of about 150 horses. One thousand seven hundred and fifty
mules, and 3,250 camels with their gear will be provided. Tbe cstablishs
ments for the care of the horses, mules and camels are provided for in the
estimates. '

“Tt is evident that the maintenance of these additional animals involve sa
recurring charge in the estimates annually, and there will be a certain small
annual charge for deterioration of stores and for compressing forage. For the
year 1896-97 this recurring charge is estimated at a little under 6 lakhs; so
that of the 49 lakbs 433 lakhs are an initial charge, which “will drop out of the .
estimates in future years. But, on the other hand, it is estimated that in
future years the recurring charge, which forthe present year will be only 6 lakhs,
will rise in round numbers to 13 lakhs. This initial charge of 43} lakhs, and
this annval recarring charge of 13 lakhs, do not, in my opinion, provide all
that is required. The number of mules should, I consider, be increased in
future years by about 2,700, and the number of camels be raised from 3,250 to
6,600. This would involve an additional initial eipendit.ure of about 7 lakhs,
and an additional annual expenditure of between 10 and 12 lakhs. These
initial and annual charges are the price which India must pay for having its
army ready for war. I believe that there is no greater extravagance than ta
maintain a large army and to keep that army unready for war. There is, it
seems to me, but one excuse for military expenditure, that when the army on
whose account this expenditure has been incurred is called upon to take the
field it shall be ready to do so promptly and in perfect order. I believe that
when these preparations have been fully completed, the army of India will be
in every detail as ready to take the field and as able to give a good account of
its enemies as any army in the world.

“The increase of 6 lakhs in the Military Works estimates for this year is
due to the provision of 4 lakhs for a cantonment in the Tochi Valley and 2
lakhs for works connected with the occupation of Chitral.

*“ Special Defence estimates for the coming year are 5% lakhs as against
15} lakhsin the current year and 22 lakhs in the year 1894-95. In the budget
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estimate for the current year sufficient provision was made for nearly carrying
to completion the whole programme of Special Defences, with the exception
only of those items which the Government of India bave decided should be
abandoned or indefinitely postponed. But it was found impossible to spend the
whole of the money during the year, and about 4 lakhs have lapsed from onc
cause or another. The budget provision for 1896-97 is chiefly for carrying out
works provided for but not executed in 1895-96. Two new items only have
been brought forward, namely, an extension of the sea-wall at Middle Ground
Battery, Bombay, which is necessary for the security of the work, and a new
main magazine at Bombay. The provision made in 189%-97 should suffice to
carry the Special Defence programme to completion, so far as it is considered
desirable to carry out the original programme, and these Special Defence esti=
mates should in future years disappear.

“ My Lord, this is the last time that I shall speak or sit in this Ceuncil,
ard I will ask itsindulgence while I mention briefly a few of the chief reform
which have been carried out, during the past five years, in the Departments of
which I have beea in charge.

¢ In the Royal Indian Marine, under the direction of that able officer,
Captain Hext, while the tone and spirit of the service have greatly improved,
there is not one test by which you can measure the work done, which will not
show that economy bas been effected, Whether you take the cost per mile run
of the ships, the cost per head of men, conveyed by them, or the cost per ton
of the vessels maintained, the charge is less than it was five years ago.

“ Turning to the reforms in tho Military Dapartment, these have all had
one of two objects, either the effecting of economy, or the making the army of
India a more perfect instrument for war. First amongst these in time and
date, and second to none inimportance, is the reorganisation of the Intelligence
Department at Army head-quarters. Upon the information of the Intelligence
Department depends and must depend in all armies the original direction and
impetus given to the army at the commencement of a campaign. And it is a
well known military axiom that, if the original impetus givenis in the right
direction and with sufficient force, half the campaign is already won. The
Intelligence Department was insufficiently officered, and was stiuted in funds.
1t was entirely reorganised and granted sufficient money to enable it to carry

on its work, and was placed in charge of that most able officer, Colonel Elles,
under whom and his successor it has become, I believe, as good as any Intelli-
gence Department can be. The Chitral Relief Expedition was carried out,
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with scarcely any' alteration, on the lines indicated in the Intelligence Depart-
ment memorandam which I have already spoken of as havmt, been placed in
my hands on the 7th of March of last year.

“ The next great reform has been in our mobilisation system. Five years
ago this was only in embryo, and none of the present details had been warked
out. A little less than five yeats ago the Mobilisation Committee, of which
Lord Roberts was President, met at Simla, and the lines upon which mobilisa:
tion was to proceed were definitely decided. It was felt that a large committee
was not the right machinery for carrving out a system full of extraordinarily
complicated details, and a section was created in the Quartermaster-General’s
Departient under the charge of that most valuable officer, Captain Kemball,
for the purpose of working out all the details and keeping them constantly
up to date. The troops to form the several brigades and divisions of the field
army have been told off, Those of the first divisions have been supplied with
their regimental equipment for war ; transport equipment and stores for the
mobilisation of the first two divisions have been collected at the strategic points
Inid down. Field Service Manuals containing instructions for all arms and
dcpartments in case of mobilisation have been printed. The corps composing
the ficld army are kept warned ; the Staff and Army Departments are told off ;
railway time tables for the movement of the whole field army aund its stores
for longer distance have been prepared in concert with the railway authorities.
By the end of March, 1897, thanks to the provision made in the estimates for
the coming year, the entire equipment and stores required for the whole field
army will be in readiness.

“ Our establishment of transport, which is our greatest difficulty in India,
was increased by 2,000 mules in 1891, and will be again increased as I have
already explained in the coming year,and at the end of the year we should, as
I Lave said, be in possession of a nucleus of camel transport.

“ Of the abolition of the Presidential Army System, and of the substitution
for it of a single army of India, I have already spoken. This great reform had
been so long delayed, though so constantly urged by successive Indian Govern-
ments, that it still seems to me almost difficult to believe that this dream has
been so quietly and completely realised.

“ The Coast Defences at Karachi, Bombay, Calcutta, Madras and‘Rangoon
bave been brought to completion, and the defence vessels of the Royal Indian
Marine have been placed under the control of the Admiral Communding the
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Fast India Squadron, by whom they will be utilised in case of war with a mari-
time power. '

““The defence of the North-West Frontier, including the lincs of Quetta and
the great bridge heads on the Indus at Sukkur and at Attock, have been coru-
pleted. A series of forts has been completed at Rawal Pindi, forming a strong
entrenched position. These forts required a long time for construction, and the
Government of India thought it well that they should be made. But it has
been decided to postpone the construction of the intermediate hatterics, as
these could comparatively rapidly be made, and in view of the great progress
of modern military socience it is thought that the armament should not yet be
procured.

“ Great progress has also beer. made in the armament of the troops. The
Horse and Field Artillery haye been armed with 12-pounder breach-loading
guns, and every encouragement is given to them in the Wvay of grants of ammu-
nition and prizes to make the most by good shooting of that weapon. The
British Infantry has been armed with the Lee-Metford magazioe rifle, a most
satisfactory arm. The only complaint made in regard to this weapon has been
that the small-bore bullet has not, at short ranges, sufficient stopping power.
Experiments have been conducted with a view to remedying this defect, and
there is every reason to believe that a complete remedy has been found in a
modification of the bullet. The Native Infantry and Cavalry have been
armed with Martini-Henry rifles and carbines in place of Sniders, while the
Sniders returned by the Native Infantry have, after conversion into smooth-
hores, been banded over to the armed police. The shooting of both the British
and Native Infantry is eminently satisfactory. Large grants of free ammuni-
tion are made for practice, and the troops are allowed to purchase, within
certain limits, additional ammunition at considerably reduced prices.

" “ Great progress has been made in the manufacturing departments, and
India is now turning out all her own small-arm ammuuition, is making her
own cartridge metal, gun fittings for the latest types of guns, powder, accoutre-
ments, harness and saddlery to keep pace with the extended needs of the
army in India; while under the able direction of Captain Mahon, and of
General Walker, the Director-General of Ordnance, the manufacture of steel
and steel projectiles bas been successfully introduced at Cossipore.

‘“ As examples of the economy of substituting Indian manufactures for
articles from home, I may mention that the English price of Martini-Henry riile
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cartridges is Rs, 71 per 1,000, and we manufacture them in India for Rs. 49 per
1,000. The English price of Lee-Metford cordite cartridges is Rs. 108 per
1,000, we manufacture them in India for Rs. 83 per 1,000. Twelve-pounder
shrapnel shells cost in England Rs. 837 per 107, we manufacture them for
Rs. 710. In every proposal for new manufacture in this country the Ordnance
Department has been required to show that the local manufacture will be eco-
nomical ; and the result of our advance in this direction bas been that every
material increase in the Ordnance Indian budget estimate has been counter-
halanced by a larger reduction in the Home estimates. The official Financial
Review shows that in 1894-95 a saving of close upon 20 lakhs was effected
during that year in the Bengal ordnance factories by local manufacture having
taken the place of importation of stores.

“ A Proof Department has been established at Balasore for the practical

test of projectiles, fuses, etc, made in India, before they are passed into the
service.

“We have not as yet attempted the manufacture of cordite in India. For
some time there was a doubt as to its snitability for standing the heat of India,
as it failed in some cases to fulfil the War Office standard heat test. But its
ballistic properties, even when it failed to fulfil this test, were unimpaired, and
the War Office have recently acknowledged that the test, not the cordite, was
in fault. The test has been reduced, the cordite thoroughly meets the require-
ments of the new test, and all anxiety has been removed. It causes rather
excessive wear of the Lee-Metford rifle barrels. I have no doubt that means
will be found of removing this drawback ; and it is probable that in a rifle of
larger calibre this wear would not take place, but pending certainty on this
point cordite is not being introduced for the Native army. Wae are still ex-
perimenting to obtain a thoroughly satisfactory rolled cartridge case for the
Henry-Martini rifle, as this will cost very much less than the solid-drawn cart-
ridge case in use with the Lee-Metford. I have no hesitation in saying that
we are on the point of success. There would undoubtedly be difficulties attend-
ing the manufacture of cordite in this country ; and we do not propose to
attempt it, unless there is reason to suppose we cannot obtain our full require-
ments at a reasonable rate from England. There would be no danger in de-
pending upon England for it, as we should always keep a four-years’ supply
in this country. '

“The greatly increased duties of the Ordnance Department have been
hitherto carried out without increase to its staff. But it is under-officered, and,
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as this is not true economy, provision has been made in the estimatcs of thé
coming year for an increase of five officers to the department.

“'I'he Commissariat Department has shown itself effective and suecessful in
the many expeditions and campaigns that bave taken place in the la<t five
years, campaigns for the most part conducted in wild countrics where it s most
difficult to obtain supplies; and searching inquiries have convinced me that in
time of peacc its administration is as economical as can rcasonably be expected.

“Lieutenants-General Commanding have since the 1st of April last been
invested with the control over the Commissiariat Department within their
respective Commands, and are responsible for its maintenarce in a2n efficient
condition, as well as for strict economy in its administration. The Com-
missaries- General have been'placed on their departmental staff ; and Commis-
sariat officers have been made staf officers of the Generals or other officers
commanding districts or stations.<

“The principle that as far as possible supplies and services should be
arranged f.r by contract rather than by departmental agency has been care-
fully observed; and in the Bombay Command especially very considerable
savings have been effected by introducing important changes in this direction.

“In all cases where Indian manufactures caa be obtained as good in
quality as imported articles and no dearer in price, they have been substituted
for imported articles. The gain in 1891-22 resulting from the use of stores
manufactured in India in substitution for stores formerly imported through-
Secretary of State was Rs. 5,37,000, and in 1894-93 Rs. 16,50,000.

*“The bread supply of the troops has received careful attention. An officer
of the Commissariat was deputed to inspect mills and private bakeries in
England in 192, and consequent on his report schools of instruction have been
established for the training of European departmental suberdinates in bread-
making, instractors having been obtained from Home. A native bakery class
was established at Rawal Pindi and a second classis about to be held in the
coming year. With a view to checking the spread of enteric fever, dairy farms
have been established at severzal stations throughont India and Burma., Qfficers
have been trained in meot inspection sinee 1893, The catire supply o izned
meat is now cbtained direct from the British Colonies, the suppliesso obinined
being better and che:per thau the American meats previously obtuived Lrou
Eugland.

52 LT F
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“The spread of cultivation having made it almost impossible to obtain grasg
through the agency of grass-cutters from waste land, a system of grass culti
vation was inangurated in 1887. During the past five years these operations
Lave been extended very considerably, and have been very successful finan-
cially and otherwise.  Grass farms and rukhs are now existing practically to
the full extent necessary in the Bengal and Punjab Commands, and Govern-
ment have recently sanctioned the extension of the system to the Bombay
Command. In the Bengal and Punjab Commands in 1894-95, the Financial
Review shows that these grass operations resulted in a saving of Rs. 2,74,000,
besides which there were further indirect savings by the reduction of claims
from siiladar cavalry corps for compensation for dearness of forage.

“ It has been satisfactorily proved that the Commissariat rates for supplies
are well within market rates, and that the compensation for dearness of food
and forage given to troops corresponds fairly accurately with the fluctuation
in those rates. The Department suffered great loss this year in the removal of
its able chief, General Badcock. But in his new position as Quartermaster
General his valuable advice will still be available to ths Government.

*In the Clothing Department every cffort hus been made to substitute
clothing materials of bonafide Indian manufacture for imported articles, in
order to encourage local industries, and in view to economy. The gain to
the State by this procedure was in 1891-92 Rs. 1,68,000, and in 1894-95
Rs. 3,33,000. Asa specimen of the success attending these efforts I may
mention that the white drill for the summer clothing of British troops which
“costs about 3id. a yard manufactured in India was reported upon by the Stors
Department of the India Office to be superior to the material costing about
4}d. a yard previously supplied from England, or to any material which could
be manufactured in England at the price.

“ The whole of the boots for the British troops serving in India are now
made by Messrs. Cooper, Allen & Co. of Cawnpore. They are cheaper and at
least as good as the boots previously supplied from England.

“ Helmets, formerly obfained from Home and costing up to 1892
Rs. 8-14, are now made in India for Rs. 2-12. Many internal improvements
have been introduced in the Clothing Department.

“ In the Military Works Department great progress has been rade in the
direction of sanitation. Pure water supply has been laid down at a large
number of the military stations in India, including Secunderabad, Dulhi, Agra,
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Lucknow, Allahabad, Num-Dum, Rawal Pindi, Murree and Quetta ; #nd cach
year the number of such stations is being added to. Provision has been
made in the estimates of the coming year for the water-supply of the Civil and
Military Station of Bangalore, to which my bon’ble friend Mr. Rces has
alluded ; not for the whele cost of that scheme, but for as much as it is
believed can be usefully expended upon it during the financial ycar. Improved
systems of conservancy have been introduced, and we are now experimenting
at several stations with different kinds of incinerators, by which method of
disposal of the solid products of sewage it is to be hoped that the health of
our troops may be greatly improved.

“In one most important matter, the horsing cf the Cavalry and Artillery,
considerable advance has been made. For horses of our Artillery and for the
greater part of the British Cavalry we are dependent upon Australia, and it
became necessary to raise the prices which bad hitherto been given, as the
supply was falling off in consequence of the dimiuished value of the rupee.
The price now given is £45 sterling with which the shippers are thoroughly
content, and I believe that I may confidently say that nowhere in the world
are any cavalry and artillery so well horsed as ours are in India. Three regi-
ments of British Cavalry are now mounted on country-breds by which a con-
siderable saving is etfected. But at present the local markets do not supply
horses fit for this purpose in sufficient numbers to mount more than three
British regiments.

« It is impossible to buy country-bred horses of an age fit for issue as
remounts. Young horses, if left with the zamindars who have bred them, are
worked too youne, and are not sufficiently well-fed or allowed sufficient freedom
in that early stage of a horse’s life when his growth depends upon good feeding
and freedom. Consequently, the Government has established rearing depots at
Ahmednagar, Hapur and Kurpal. It buys every year, some hundreds of young
stock at eighteen months of age _and over, and rears them in the very best
conditions under its own care, issuing them when fit us remounts. The age of
issue of remounts to British Cavalry and Artillery has been raised from four
years to five years. Although this involves an additional initial expenditure in
the cost of the horse when issued, there is no doubt that horses which are
not worked till five years old will last longer and stand the strain of heavy
weights better than horses which are worked at an earlier age. The Government
horse depots have been strictly limited to their functions of rearing, breaking

and acclimatising horses. The old stud system, abolished several years ago.
H3
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but whici had begun again to erop up, was abs« lutely abolished and forbidden _
four years ago. 'Lhere is now no comvetition wkatever between tlio Govern-

ment and the private breeders in the matter of breeding horses. The Govern.

ment of India is indebted to Colonel Deane, Director of Army Remounts, for

his loyal co-operation in its orders in this respect, and for his excellent manage-

me: t of the remonnt depots.

“ 4 great improvement in horse-breeding in India has taken place. There
is a distinet improvement in the quality of the horses at the fairs upon which
tho Silladar Cuvalry are dependent for their remounts. The present Inspector-
General of the Civil Veterivary Department, Veterinary-Colonel Queripel, is
an enthusiast on the subject of horse-breeding, and I have litile doubt that it
will improve greatly in his hands. He has induced several of the Native
States to take the question up.

* Mule-breeding too has made considerable progress. We have imported
first class donkey stallions from Europe and elsewhere, and for the past three
years we bave been able to obtain the whole of our requirements in mules,
both for tran<port and for ordnance purposes, within the limits of India.

 As regards the personnel of the army, the British soldier is well paid.
He receives the equivalent of his sterling pay at the current official rate of
exchange ; and, as his expenditure is all in India, he has benefited by the fall
in the sterling valae of the rupee. He is well fed, well housed and well clothed,
and a new clothing scheme is on the point of being introduced, which while it
results in economy to the State will zlso save the pocket of the soldier, and
will ¢nsure his always being clothed in a dress suitable to the ciimate, the

cloth clothing worn in England Leing, wiih the exception of certain rcgiments,
abolished for India.

“ As regards the Native army, the opinion of the military authorities has
loug been that class regimentsare better fitted for war than regiments com-
posed of several classes. And in this direction progress has been made.
Sixteen mixed battalions of Hindustaniregiments have been reconstituted into
class regiments of Brahmins, Rajputs, Jats and Muhammadans. And in Madras
seven battalions of infantry have been reconstituged by transforming battalions
of military police, composed of Gurkhas, 8ikhs, Punjabis and other hardy and
valiant races into local battalions for service in Burma. In Bombay a class
company system has been introduced, and two regiments have been converted
into local corps, for service in Baluchistan, composed of warlike tribes of



FINANCIAL STATEMENT. 313
1896.] [ Lieutenant-General Sir Henry Brackenbury. ]

Northern India. It is believed that the class eampany system will result in our
cblaining recruits of a better stamp than those obtainable under the old system
in which men of all classes were indiscriminately mixed togzether.

““ An improved system of rceruiting has been introduced under wkich
officers spocially selected are told off for the recruiting of certain classes of
soldiers in the Punijab, in Beugal and in Bombay. This systemn canunot yet be
introduced into Madras, for the authorities therc have not as yet sufficient
information as to the classes suitable for recruitment in that Command ; but
the existing system of recruiting there has been improved, and certain un-
warlike races will no longer be recruited.

“ The increase of pay of Rs. 2 granted to the dismounted branches of the
Native army in the currcut year is already baving its effect in an improvement
in the class of men who join thearmy. And I may mention that the deficiency
in the strength of the army as compared with sanctioned establishments wasa
tliousand less on the first of this month than on the first of March last year.
There is little doubt that as the increased advantages given to the soldier
become more widely knowr their effect will become more marked.

~ “One great step is being taken towards the comfort of the Native soldier.
The old system under which he built his own lines, receiving a hutting and
repair allowance from the Government, is being gradually replaced by a system
under which good lines of an improved pattern are being built for him by the
Government, and maintained at the expense of Government. The estimates
for the current year and coming year each contzin a grant sufficient to build
from three to four new sets of lines, and at the end of a few years all the
Native [nfaniry should be decently and comfortably housed.

“ An Act was passed in this Legislative Council in 1894 revising and
amending the Indian Articles of War, and they are now thoroughly adapted to
the disciplinary requirements of the Native army.

* As regards the numbers of the army, therc has been practically no addition
to the army during the past five years, and the occupatioc of all the new
territory which has come under our control, whether on the frontiers of Burma,
or on the North-West Frontier of India, has been provided for by the redistri-
bution of the troops.

“ But the Reserves of the Native army which stood on the 1st of April,
1891 at a streagth of 7,093 now stand at a strength of 15,667. These are all
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thoroughly trained soldiers within good fighting limits of age. They are called
up annually and trained at the centres of the regiments to which they belong,
and they will be a most substantial and valuable addition to our army in case of
its baving to take the field.

¢ Finally, there are the Imperial Service Troops, whick have to a great
extent taken the place of the large inferior and undisciplined armies formerly
kept up by the Native States in India. They have made great progress under
the Inspector-General, Colonel Melliss, during the past five years. By the latest
réport in the hands of Government these troops numbered 7,970 cavalry, 289
artillery; 303 Sappers and Miners, 9,015 infantry, 497 camel corps and 942
transport corps, a total of 18,710, with 1,400 transport ponies and 600 carts,
The troops are trained ander the supervision of British officers, they have recently
been armed with Martini-Henry rifles, and many of them have now reached a
stage of efficicncy which, in the opinion of the Commander-in-Chief, would
render them valuable auxiliaries to our army in the field. T'o the services of the
Kashmir Imperial Service 1roops and of the Transport Corps of Jeypore and
Gwalior in the Chitral Relief Expedition I have already alluded.

“ On the European side, the volunteers who in April 1891 numbered less
than 20,000 efficients and less than 23,000 enrolled, now number nearly 24,000,
efficients and nearly 30,000 enrolled. Additional concessions have been given
to them in the way of grants for camps of exercise and field days, relieving the
pockets of the officers of expense, and for construction of armouries, head-
quarters buildings, etc. By the Act passed a fortoight ago the Governor
General in Council has obtained power to call out the volunteers for actual
military service in case of emergency, and to provide them with pay, supplies
and transport, and to give pensions and gratuities to them and their families
in case of wounds or death.

“ These, my Lord, are some of the great improvements which have been
made in the army in the past five years,. 'When my predevessor in office, the
late General Sir George Chesney, left India, he left behind him an important
" and long minute on the Indian Army and Military Administration, in which he
recommended certain improvements and reforms. Some few of these have
been deliberately considered and rejccted, but the rest with one exception have
been either entireiy carried out or are in actual progress. That one exception
is an increase to the number of British officers with the Native army.

“ Were it necessary now for me to write for my successor such & minute,
1should confine my expression of the wants of the army of India to three
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points—more transport, more officers and more garrison artillery. I hope
that that transport may be provided in the next year or two. Our ferts and
batteries are undermanned, but it has not been in our power to provide the
money for an increase to the garrison artillery cstablishinents.

“ The greatest want, in my opinion, and, 1 know, in the opinion of the
Cornmander-in-Chief, is an increase to the number of British officers. We
have endeavoured to meet this by establishing a roserve of oificers, but the
attempt has been a failure. Civilians in the ecrvice of the State wonld be far
too heavily occupied with their own duties for us to be able to count upon
their service with the army in case of war,and the number of British civilians
in India not in the service of the State is so small, ani they are all such busy
men thaj it is little wonder that we have had but few applications to join the
reserve of officers. Yet upon the outhreak of war we ought to increasc the
numker of European officers with every unit of the Native army, and we
should require some hundreds of officers for transport duties, and for various
staff appointments in the field. Where to lay hands upon these officers is a
problem that has not yet been solved. Should the finances of India improve
I earnestly hope that this question will not be lost sight of.

“ Tn addition to the reforms which I have above enumerated, there is one
which is unknown outside the walls of the Milit«ry and Finance Departments
and the India Office in London, and that is the internal reform of our military
financial system. The system which I found in existence was ovne that did
not give sufficient control even in times when money was plentiful, and was
utterly unsuited for times of difficulty. The Military Meuiber of Courcil and
Finance Department did not have that control over military expenditure
which they should have had. For that system one has been substituted under
which not one rupee of addi ional expenditure can be sanctioned by any one
but the Military Member of Council himself, under which no expenditure not
provided for in the estimates is sanctioned during any current year, unless it is
of absclute and urgent necessity, and no fresh expeunditure is added to future
estimates until after the Military and Financial Members have personally
agreed upon the amount, available for military expenditure within which the
estimates must be kept. I take this opportunity of expressing my scnse of
deep personal indebtedness to Colonel Miley, the Military Accountant- General,
for his untiring efforts to assist me in carrying out these reforms and in
effecting true economny, 1 would like to give this Council one specimen of
the Acoountant-Genecral’s wark, which will, I think, convey conldeu & Lo il
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minds of this Council and of the public ; especially to those who remember
the failurc to forecast the expenditure in the Afghan war. Within about five
"weeks from the starting of the Chitral Relief Force, the Accountant-General
sent to the Finance Department his approximate estimate of the cost of the expe-
dition. It was a full estimate, in which an allowance had been made for con-
tingencies under each separate head. The actual expenditure hasbeen 19 per
cent. below the Accountant-General’s estimate. I can assure this Council
that the most rigid economy is now practised in all matters of military expen-
diture, that no effort is spared by the Military Department, by the Comman-
der-in-Chief and the heads of departments to effect reductions of expenditure
wherever they can be effected without detriment to the efficiency of thearmy,
and that except for military expeditions which cannot be provided for in the
estimates, such things as suoplementary estimates have altogether ceased.

“T am to be succaded in charge of the Military Department by an officer,
Sir Edwin Collen, who has for the past five years been working with me heart
and soul in these reforms, whose ability is well known, and whose efforts in
favour of economy have not been exceeded by those of any officer in the
service of the Government. 1 would ask this Council to trust him.

“ The past five years have been years of great difficulty for the Military
Department. There have been a great number of frontier expeditions, which
have upset pur budgets, and have been unwillingly concurred in by the Com-
mander-in-Chief and myself. There has been, owing to the fall in exchange,
a financial pressure such as had been hitherto unknown.

“In face of these facts I trust, my Lord, that the list of improvements
and reforms which have been effected in our army and our military adminis-
tration will not be considered by this Council an unsatisfactory record of
progress.

“ The army in Indiais in my opinion none too large for the work it may
be called upon st any time to perform, and I trust that this Council will never
lend a willing ear to those who advocate reduction of military expenditure
otber than th:at recommended by your Excellency’s Government, For I say
deliserately, and advisedly, after the closest and most minute study of every
detail of that expenditure, that such reduction could only result in that worst
and most wicked of all waste, the maintenance of an army which weuld be
cither insuificiext in strength, or unfit and unready for war.”
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His Honour THE LIEUTENANT-GOVERNOR suid:—*“I should like to
say a few words on the subject of provineial Finance and paragraphs 60-64 of
the Hon’ble Member’s statement. I hardly think it possible that at the pre-
sent day Local Governments can have any such misapprehension of their true

‘relation to the Supreme Government as the Hon’ble Member describes.
Personally I have always refused to admit that there can be any separation
of intercsts betweea the Government of India and the Local Administratious.
The latter are as much interested in the expenditure directly controlied oy the
Imperial Government as the Imperial Government itsclf. But the principle
applies in the other direction also. The Imperial Government is or ought to
be as much interested ia the matters left to the Provincial Governments as
any or all of those Governments. Now I have received myself as a provincial
administrator, as a general rule, the most generous treatment and support
from the Government of India during the past ten years.  Our relations have
ordinariiy been of the most amicable kind. But nevertheless it has at times
appeared to me that ihe Supreme Government did not always realise {hat
it bas as great a responsibility for local administration as the Local Govern-
ment itself. I have seen or seemed to see a tendency on the part of that
Government to wash its hands of this respomsibility, especially as regards
finance. I thought I saw this when as Chief Commissioner of Burma I
protested vigorously against the mulet of 18 lakhs taken from that province
in 1894-95, and which I am glad to see now given back. I know that my
hon’ble friend will repudiate the idea, but I have, I believe, none the less
seen it elsewhere also in operation, conscious or unconscious. I refer to it,
however, now not by way of complaint about the past, but in order to enter a
caveat in view of the revision of the provincial contracts to whica the
Hon’ble Member alludes in his paragraph 60. I trust that he will enter
upon this revision in full consciousness of the fact that the Imperial Govern-
ment is as much interested in the development and improvement of provincial
administration as the Provincial Governments themselves, and that any check
inflicted on them is a check to the whole imperial machine. 1 must say I
deprecate tho way in which these quinguennial revisions have too frequestly
been carried out. The provincial sheep is summarily tizrown on jts back, close
clipped and sborn of its wool and turced out to shiver tilli:s flecce grovwe azein,

“ The normal history of a provincial contract is this—two vears .. serew-
ing and saving and postponement of works ; two years of rsumedt ¢ioreyon g
normal scale, and one year of dissipation of balances in the fors 4i.an if not
spent they will bz annexed by the Supreme Government, dicrciiy or inlicectly,

62 L. D, 1



318 FINANCIAL STATEMENT.
[ The Lieutenant-Governor ; Sir James Westland.] [261o Maxcy,

at the time of revision.. Now, all this is wrong, not to say demoralising. I
say that the Supreme Government ought not to shecer too closely each
quinquénnium. It is as much interested in the continuity of work as the

Local Governments : and ought to endeavour to secure this and avoid
extremo bouleversements of the Provincial finances. In the first two Pro-
vincial contracts India left Bengal not only its accumulated balance, but part
ol its normal and recurring surplus. In the last three contracts it has
taken the whole normal surplus, leaving Bergal to create a new surplus,
and make what it could out of the progressive growth of its revenues. This
necessarily inflicts on the province at least two years of leanness at the
outset of each quinquennium. It would be an immense gain to local adminis-
sration if the Government of India could see its way to renewing the contracts
wvith as litile change as practicable on eich occasion. It is only in this way
that the clement of fiscal certainty, which was put forward in 1870 as one of
tue main objects of decentralisation, can be secured. Hitherto we have had
but livle of certainty. Not only have the terms of the contract been reprated-
ly changed, but 3 out of 5 have been practically set aside. I donot gramble
at this. 1 would willingly surrender every available 1upee if Imperial neces-
sities required it. 'We are, as I said atstarting, all one Government. I merely
desire to suggest that this urity should be recognised throughout all the
financial arrangements, and as little disturbance as possible be introdaced on
each occasion of quirquennial revision.”

The Fon'ble Y1r Jawmes WesTLAND said :—* During the past week
I have been making an atiempt, by studying the public newspapers,
to discover on what particular lines my Financial Statement wss likely
to be attacked. 1 failed. somewhat in that effort, because I have found
that the proposals of the Government as made in the Statement have been
generally accepted. There was one newspaper, I admit, that I looked to
with some fear and trembling—it is a week:y newspaper published in Calcutta,
a newspaper that never has a good word to say for the Government or
apy of-its doings, and 1 was afraid ti:at this newspapar would have some words
of commendation for the Iinancial Statement—a commendation which
would damn it in its author’s eyes. But fortunately I found that tLis news-
yarer did not approve of the Statement. It did not give any particular
reasons, but it did not approve of it, and it went on to accuse me of some-
yhing like the fraud, of which the Hon’ble Rai Ananda Charlu has beon accus-
inz me, namely. that of diverting the Famine Insurance Grant or the T'amine
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Insurance Fund, as he insists upon.calling it, to purposcs for which it was
never intended. [ have also been accused of fraudulently making up the
accounts by a gentleman on the Bombay side who is under the delusion that
he knows something about Indian finance and has been making oceasional
attempts to induce the public to share in his hallucination. IIe stated that it
was no wonder that I should bring forward the accounis of 1894-95 as showing
bow accurrtely we had forecasted them in the revised estimates presented last
March, because we had already obviously taken the revised cstimate as our
basis and falsified the accounts 50 as to make then wotk up to the estimate.
He was able tc show this by comparicg tbe Btatement of Accounts we published
with the estimates with one that we published in one of our Gazettes in
February. Now, it requires only an elsmentary acquaintance with our accounts
to know that when we first make them up we gather the land revenue and
the interest each under a single head, bacause it is a single class of receipt or of
charge ; but that afterwards, wheh making vp our fical accounts, we divile
these preliminary figures between two different heads, namely, the latd-revenuc
ordicary,and the land-revenue due to Irrigation, and in the case of interest,
part of the interest we pay is transfer:ed to the charge of the Irvigation and tle
Railway Accourts. All this was perfectly plain on the faee of the Aceount
presented for certain comparative purposes in the Gazette in February; hut by
suppressing the diiferences in the names we gave to the heads, this critic of
mine on the Bombay si.ie professed to show that we produce different figures
under the same designation. Of course they were differeat f£gures, becanze they
refer enfirely to different things. If he had carried the comparison iato detail,
he would Lave found that thz figures he prodaced in one statemaus exactiy eor-
responded with the figures I had produced in another. I only notlice these
matters because they have been given curreacy to by one of the leading news-
papers of Bombay. I think it necessary, as I shall bave to answer other charges
of fraudulent concoction of accounts, to state that tliese accounts ars made
under safeguards which render it perfectly impossible, even if the Government
of India desired to produce fraudulent accounts, for it to do so. I am accustomed
to be hauled over the coals for doing dishonest actions ; but political eriticism
in this country is young, and it has not emerged from tkat primitive stage in
which it consists of accusing your adversary, with or without evidence, of dis-
honest actions. But what did touch me in the criticism presented in Bombay
was that we were not only supposed to be rogues in making up our accounts,
but also declared to be such fools as to provide the pablic in our own Gazette
with the means of convicting us.

“ The Hon’ble Mr. Bbuskute has prepared a long discussion, and I thivk
62 L.D. 12
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on the whole a very useful one for the purposes of the Government of India
upon many questions raised in the Budget. I call it a very useful discaussion,
becauss I think it is very desirable and that it is a very valuabie assistance
to us to get a calm statement of the manner in which our accounts and finan-
cial transactions present themselves to a non-official gentleman who has at
heart the interests of the province to which he belongs.

“ The Hon’ble Mr. Bhuskute was good euough to give me a copy ,of his
statement last night, and in the course of this morpning I have been able to
examine his statements and some figures on which he has founded them.
Now, Sir, of course an Hon’ble Member who gives me a statement of this kind
places himself, I know, ata very great disadvantage. He gives mea very great
dialectic advantage over him; he knows that the last word will come to me
and thatI may make use of his statement without the possibility of bis making
any snswer to my criticisms. I desire to avoid as far as possible using any
language which can be interpreted as in any way disparaging the Hon'ble Mr,
Bhuskute’s critieisms, because, as I say, I do admit it is very useful for us to
know what view is taken of many of these matters by an Independent gentle-
man in his position. But I am bound at the same time to point out that many
of the statements and figures presented are very far from correct. I know
that in these matters I am at a very great advantage. He is dealing with
figures new to him—figures which in their very mass are very difficult to
follow and I am dealing with matters with which I have been familiar during
the whole of my life. For one of ithe statements the Hon’ble Mr. Bhuskute
drew up he was good enough to come to me for information. I gave him that
information at once, but in regard to the other matters I regret that he did
not ask me for further information, because I could have saved him a very
great deal of criticism which I think somewhat unfounded.

“ Now the Hon'ble Mr. Bhuskute sddresses himself first of all to the
Famine Insurance Grant, and what he has said has been repeated with addi-
tions by the Hon’ble Rai Ananda Charlu. I think it will be better for me to
notice first the points which the Hon'ble Mr. Bhuskute has taken up and after-
wards to take up those to which the Hon'ble Rai Ananda Charlu drew attention.

“The Hon’ble Mr. Bhuskute objects to the reduction of the amount of the
Famine Insurance Fund on the ground that we spent during the last fifteen years
an average representing one crore and sixteen lakhs. I cannot admit this to be
true. I am quite sure that, if any person having an income(say)of five lakhs of
rupees chose to invest of that income two lakhs in railway shares and two lakhs
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in Government securities, it would not be said that he spent his whole incorze.
That is exactly what we have been doivg with our Famine Insurancc Grant.
‘We have not spent the 116 lakhbs ; the greater part of that has been invested in
railways.and in Government securities. It is obvious, thercfore, that the fact
that we bave laid out 116 lakhs in these investments is no argument to show
that it is for the future necessary for protection against famine to maintain the
grant at its original figure—11 millions.

“Then he calls upon us to remit the special taxes imposed at the time when
this Insurance Fund was instituted. And hesays that the provinces interested
in this special taxation will naturally claim immediate consideration of the
subject from us. In the first place, I have to point out that the taxes im-
posed for the institution of the Famine Insurance policy did not exceed one
crore of rupees, and that therefore no question of their remission at present
arises. I will make a quotation on thigpoint from one of 8ir John Strachey’s
Finanocial Statements (1880-81), in which he says—

¢ As T bave already explained, that taxation amounted originally to Rx. 1,345,000,
1t has now been reduced to Rx. 1,000,000

¢ So that the amount of taxation which was called the famine taxation
and was instituted at the time when the Famine Insurance Grant was instituted
does not exceed the amount set aside now as famine insurance. Moreover, I
rather think that the Hon’hle Member is not aware to what a small extent his
own province is interested in this famine taxation. The details of it are before
me ; they were given in the Financial Statement of 1879-80. They consisted
for the most part of the license-tax amendment, ordinarily called the income-
tax, and of the Bengal public works cess. Then there were small amounts of
local taxation, of which the additional cess in the Central Provinces comes
only to 13 lukhs of rupees. It would appear, tberefore, that the Hon’ble
Member’s province is very little interested in the question of the abolition of
the taxation which was instituted at the time of the Famine Insurance Grant,
and I am quite sure from what the Hon’ble Member says in bhis speech of the
smallness of the contribution which Bengal makes compared with other pro-
vinces that he would not argue in favour of the romission of that part of the
taxation which is presented by the public works cess of Bengal.

I wish to point out with reference to this point that Sir Jokn Strachey,
when he instituted this Famine Grant, distinctly declared that any intermission
of it_did not involve in the smallest degree the question of the remission of the

1
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particular taxation levied at the time of the grant. And it is very obvious that
that cannot be the case. Qur last tax in point of date was the imposition of
the customs-dutics. We levied the customs-duties because the value of the
rupee had fallen from 14 or 144 to 13 pence. If there wasany force in the
argument of the Don’ble Member, it is obvious that our first endeavour when
the rupee rises ought to be to abolish these custcms-duties and not touch any
part of the rest of the taxation of the Empire, Now I do not think there is
any person who would urge that as the first tax o be got rid of.

“There are a great number of taxes for the prior remission of which claims
may be made--one from the Hon'ble Rai Ananda Charlu for example, that
a portion of the income-tax should go. We have a claim from the Hon’ble
Rai Ananda Charlu, and also I think from the Hon’ble Mr. Bhuskute, that the
salt-tax shouid go. It is obvious that tliese claims are founded upon a theory
quite different from that which would attach to each tax a particular earmark
and declare that when the increase of cxpenditure, with reference to which
that special taxation hzd been levicd, ceased, it should become the duty of
Government to abolish the particular tax levied for it. 8ir John S8trachey
was very clear on that point, and I shall read a short extract from his Financial
Btatement, the same statement as that from which I quoted before, of 1573-
19 which he says—

¢ I need bardly say, after what has been said on former occasions, that the Govern-
ment can entertain no idea of giving these taxes np and of sacrificing & million a year of
revenne.’

“ I would wish to point out to the Hon’ble Rai Ananda Charlu that
this statement was made at a time when Sir John Strachey was suspending
the Famine Grant, and that even at that time he declared that he would not
propose to remit the taxation which was levied with reference to the constitu-
tion of the Famine Insurance Grant.”

The Hon’ble Rar ANANDA CHARLU BAHADUR : “ Kindly give me the
year.”

The Hon’ble S1R JaMES WESTLAND : It is pavagraph 54 of the Finan-
cial Statement of 1880-81. 8ir John Strachey goes on to say—

* Even if those taxes were as bad as some think them a time like the present when
we have to meet the heavy obligations entailed by a serious war, would not be opportune
for abandrning them ; still less could such a course be approved by those who believed,
with me, that these taxes are far less objectionable than others that could be named,
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and that when the {ime comes for remitting {axes, it ie not with these that we onz™it to

begin.’

“When a tax is imposed, whether it is imposed at a time whan it is
necessary to make a special prevision for famine, or whether it is impnsed
at a time when the corguest of a mew provinee has neeessitatod fhe in-
crease of our army expenditure, or whether it is imposed, as ii was two
vears ago, at a timne when grent difficalties in exchange had inerecsed the
burden of ovr expenditure, that tax beeomes part of th: regular fiscal system
of the Empire. When we come to questions of remission of taxation, whieh I
hope is nct very far distant—although I do not like to prophesy uniil I am
sure—we must take up the remission of taxation, as a thing which is quite
independent of the particdar expendituve for which the tax has been levied.
We must choose for romissici: those tazes which are found to be most hurden-
some and whose remission will bring the greatest relief to the Empire.

“ My statement of the financial relalions between Provineial Gevernments
and the hnwc.nl Fovernment has been criticised in more than one direction,
I am afraid that the Hon’ble M1 Bhuskute isons of these against whose views
it was my object to remonstrate one of those, namely, who think thas the Local
Governments and the local objects have neocssarily a first claim upon the reve-
nues and that the Imperial Government is something which lies entirely outside.
In fact, the Hon’ble Mr. Charlu went further than that snd protested against
our irasgining that the Local Governments were only the agents of an absentee
landlord and were merely collecting taxes for some other Government. I am
glad for one thing that His Honouvr tie Licutonant-Goveranr has very promptly
repudiated these claims, and I zam sure tha! every Local Government will admit,
as be bas admitted, that it is both legaliy and constitutionally the agent of
the Government of India for carrying on the administration of ils province,
and that it cannot declare to us that itz husiness is to keep its owa revenue in
its own bands and refuse to bhe responsible to the Government of I::dia for the
revenues it collects. In talking of it as an ageut itis to be wxnderstood that
I am not denying it a largs amount. of discretion. In fact, the whole system
is founded on the theory that it is still an independent Government and has
all the funciions of a Government, but that we must conirol the action of the
Local Governments in their financinl proceedings on the theory that the whole
financial system of India is on=, and that we cannot break up the system into
financially separate provinces and make theso provinces independand
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contributaries to a central account. This is one of the proposals which the
Hon’ble Mr. Bhuskute makes in his statement. In connection with it Le
5ay8 :— '

This complaint is not, as the Hon’ble Member puts it, that each province thinks the
vicher provinces have a surplus which they are made to disgorge for the poorer provinees,
but that under the present arrangements the poorer provinces are made to contribute
more than their vroper shares in order that the richer provinees might not be taxed their
fall share of the Imperial contribution.’

¢ And here, my Lord, I think that the Hon’ble Member’s statements are
not horne out by the figures which I set forth in my Finanocial Statement,
from which it will be seen that, as a matter of fact, the richer provinces do
contribute a very much larger share than the poorer provinces. 1 would ask
attention to paragraph 63 of the Finance Statement in which I showed the
figures of the contributions made to the central accourt by the various Govern-
ments. Now, I take the Central Provinces : those provinces have a popula-
tion of ten millions and contribute Rx. 451,000. Bengal has a population of
seven times as much, but contributes ten times as much. Madras has a popu-
lation of three and a half times as much, but contributes ten times as much.
Bombay has a population of not quite twice the amount of the Central Pro-
vinces, but its contribution is about six times the amount that the Central
Provinces contribute. I think there is no better proof than that afforded by
those statements that the present provineial system is not liable to the charge,
that the poorer provinces are taxed beyond their power, and thut the largest
provinces get off with too small a contribution.

“ And with reference to the proposal that it might be possible to alter
the system of assignment altogether, which has been made by the Hon’ble
Mr. Bhuskute, ard partly also by His Honour the Lieutenant-Governor, I
can only say thai the question has been considered over and over again and that
there are immense difficulties in the way. You cannot deal with India as a
homogeneous country. Various provinces are in variousstages of advancement.
Bombay and Bengal, which have been a long time under the coutrol of the
British Government, are advanced provinces to an extent to which such
recent occupation as the Central Provinces can lay no claim. They are
better fitted out with roads and communications ; their whole administrative
system is more complete ; the population is for the most part a mor» d-:se one ;
ard their industrial development js also very much greater. You cannot deal
on thsae footing with suck provinces as Bombay and the Centra: Provinces,
which, ulthough neighbours of each other, are yet in such en i.v]+ different
stazes of developmeunt. Now, if we wera to attewnpt to maeke o Liorctical
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distribution of liability according to the Hon’ble Mr. Bhuskute’s plan so that
the same tax pur head should be levied towards Tmperial purposes frow the
various provinces, we wounld be met at the outset by this impossibiiily—we
would be assuming an equality between provinces which doos not cxist. It is
perhaps a fault, but it is an inevitable fault of the provincial system, that we
must take the actual state of each province as a starting point, and the result
of the provincial system, as at present applied is that taking that starting point
each Local Government can practically keep in its demands upon the general
account its relative position with reference to all other provinecs, We cannct,
for example, reduce the assignment made to Bombay because we find that in
some respects its expenditure is greater than that of Bengal and might theoreti-
cally be reduced to the same standard. Itis not practicable to impose upon
any province an obligation to reduce its expenditure to the standard of another
province. Suppose, for example, that dealing with questions by the head of
population, we were to tell Bombay that we must reduce its assignment by
half a crore. What would that mean to Bombay ? It would only mean that
it would not have the means of carrying on its existing system of administra-
tion ; perhaps it would have to discharge some hundreds of its officers. We
would certainly dislocate by this means its whole administration. We must,
therefore, as I say, deal with each province, in the consideration of the require-
ments of its administrative expenditure, almost as a separate unit, and in these
matters at least take each province as we find it. I quite agree with the
theory of His Honour the Lieutenant-Governor that the Government of India
has a very direct interest in provincial expenditure and should not wash its
hands of responsibility for it. I think the Government of India gave a very
satisfactory proof of their acceptance of that theory in returning into the hands
of the Provincial Administrations the balances which it was obliged to take
from them when it had to impose upon them a share of the retrenchmeni
which had to be effected two years ago.

I have taken a note also of the Hon’ble Mr. Bhuskute’s remarks in which
he called upon us for reduction of taxation, but unfortunately they are mixed
up with calls for increase of expenditure. These are two things which it is very
obvious will not go together, You cannot reduce taxation and at the sam.e
time urge, as Mr. Bhuskute does, that ‘the department of Police should under-
go a thorough revision,’ that ‘there is an universal cry for the separation of the
judicial and Executive functions, and for larger grants for higher education’ on
the ground that the taste for learning has increased and the amounts at presont

allowed are inadequate. I freely admif that it is highly desirable that we
62 L. D. x
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should increase expenditure in some direotions, but it must be continually
borne in mind that if we inorease the expenditure we can only do so byin-
creasing taxation, It is no use to call upon us to diminish this tax and that
tax, if at the same time you call for increased expenditure. At the same time
I would call attention to one of the theories of the Hon’ble Rai Ananda
Charlu with reference to provincial and local arrangements. Ie protests
against our entering upon a new settlement of our contracts with the Provin-
cial Governments with the idea that we are going to make money out of the
operation, He points out with perfect truth that the lacal funds, which, I
admit, are in Madras developed to a much larger extent than in any other part
of India, are demanding larger assignments of fuunds from the Provincial
Government, that the Provincial Government requires for this and other pur-
poses larger funds ; and he argues that therefore we are called upon to increasc
the provincial assignment that all this may be undertaken. But then the
question is where is the money to come from ? He protests against our send-
ing Settlement-officers over theland because it means enhancement of land-
revenue; and he wants the salt-tax reduced. You cannot be increasing your
provincial assignments and increasing proviancial and local expenditure unless
you are prepared to pay for it by paying increased taxes.

“ He has called upon us also to restore the Famine Fund, and declares that
it is useless for us to talk of restoring the Famine Fuad, because in order to
do that we must repay to it the seven crores of rupees hy which the forward
totals fall short of 11 crores a year. I have to ask again where these seven
ciores are to come from? I would ask, for example, what would be thought
if I were to give notice now, that, as the Hon’ble ‘Rai Ananda Chariu has
pointed out this obligation on the part of Government, at the next sitting of

~Council I would introduce a Bill by which the income-tax for the present
year would be quintupled, because it would require fully that amount of
taxation to restore these seven crores of rupees which he represents to belong
to the Famine Fund ? Government does not possess money other thzn what it
derives from taxation. It is no use saying that we must get this money and
that money if at the same time it is known that it caonot he got except by
taxation. The Famine Fund had occasionally to be suspended because the
Government did not possess the money to keep it at a crore and a half : and
it deliberately ohose to suspend the grant rather than impose a new burden
upon the people. If the Hon’ble Rai Ananda Charlu’s advice had boun taken
then it would haye been necessary, in order to keep up the Famine Grant up to
the mark, to impose some new tax upon the people ; it is quite obvious that
in no other way could Government have observed the obligation which he insists
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upor. to keep up the Famine Fund toa standard of onc and a half erores. But,
as regards this assumed standard, I shall read a paragraph from Sir John
Strachey’s statement dated the 27th December, 1877, which shews that it was
never his intention to permanently fix it at one and a half crores, and that he
knew perfectly well that the question would arise whether it should be main-

tained at that figure or shounld be reduced :-—
E 3 *= * = L *

¢ Making all allowances for these considerations, I eannot now venture to estimate the
yearly avernge cost of famines in loss of revenue and actual expenditure at less than
£1,500,000. This amoun$ has necessarily been arrived at in 3 somewhat arbitrary manner,
and it will be seen to correspond approximately with the sum that would be requisite to
distribute the charges of the last five years over a period of ten years. It will rewnain for
the Government in the future to reconsider, from time to time, the practical result of the
assumption which we are now constrained to make on what are necessarily imperfect
grounds, and to take all requisite steps in the way of correcting any error into which
further experience may indicate that we have fallen, either in the one direction or the

other.” -
* ® * * .

“1 cannot imagine a more distinct statement made by the founder of the
Fund shewing that it was not to be fixed at one and a half crores and that the
amount was to be reconsidered from time to time. We have done so, and the
Government has come to the conclusion on the facts set forth in the Financial
Statement that, for the present at least, we meet all necessary obligation by
keeping it at a million. So far as the power to reduce the amount is concerned,
the Government is at perfect liberty to reduce it to a million or any cther sum
which the experience of the past may teach to be expedient. The original sum
was fixed as the amount which the then Government calculated to be sufficient
and expedient, and in the same way the present or any future Government
can cousider the question upon the same basis and find it sufficient and expedi-
ent to fix it at a crore. I am rather sorry to see that an Hon’ble Member of
this Council should charge the Government with something like a breach of
faith or dishonesty in its reducing the amount to a million, and should declare
that he expeects further dishonesty to take place because we have been using
the term ‘grant’ iostead of the term ‘fund’ which he prefers to use. As
to this point perhaps I may also quote from the same speech of Sir John
Strachey. It is to thesespeeches, delivered st the time of the institution of
the Famine Fund or Famine Grant that we must appeal to discover the mean«
ing of the Famine Insurance system and to see from the expressions in them
what the irf‘t.entions w&re that the.foundr-rs v‘t-'._ishad to be‘t'arried ou:, t—

x3
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¢So ‘far, however, as we can now speak for the future, the Government or India
intends to keep this million and a half as an insurance against iamine alone. In saying
this I should - explain that we do not contemplate the constitution of any separate statutory
fund, as such a course would be attended with many useless and inconvenient complica-
tions, without giving any real sccurity. Unless, then, it should be proved hereafter by
experience that the annual appropriation of a smaller sum from our revenues will give
to the country the protection which it requires, we consider that the estimates of every
year ought to make provision for religiously applying the sum I bave mentioned to this
sole purpose, and I hope that no desire to carry out any administrative improvement,
however urgent, or any fiscal reform, however wise, will tempt the Government to negleet
this sacred trust.’ '

“ One of the inconvenicnt complications which 8ir John Strachey foresaw
and deprecated was that we would from time to time have to temporarily
increase the taxation purely for maintaining the Fund at a certain amount,
and we might bave now to introduce a Bill to levy seven crores of rupees of
new taxes from the people in order to restore this seven crores which the
Hon’ble Member claims for his Famine Fund.

“The Hon’ble Member docs not at all say what we are to do with these
seven crores. I suppose they are to be put into some hiding place. He seems
to have overlooked the fact that there is nobody but ourselves to whom the

restoration could be made ; it is the Government treasury alone to whom the
restoration conld be made.

‘ There is one thing also with refcrence to which I desire to express my
regret. The Hon’ble Member who represents Madras has used the word
¢ protest * half a ddzen times, and it is my duty on the part of Government also
to make a protest. My protest is this, that when an Hon’ble Mcember desires
to make a statement on a subject in which he accuses the Government cf
dishonesty, which the Hon’ble Member has done, he ought o be very careful
in ascertaining the facts. I do not think that my hon’ble friend Rai Ananda
Charlu has done so before bringing this accusation against us, If I followed
bis statement rightly—and Hon’'ble Members here have had the same opportu-
nity as I have had of following his speech—he has accused us of suppressing
the Famine Fund, and he has accused us of using this Fund for the purposes
of ordinary irrigation, ordinary rajlway-construction and other things. He
has also accused us of concealing these facts. At the last meeting of the
Council I stated that if any Hon’ble Member desired to have information on
auy points which were not fully enough explained inthe Financial Statement
I would be very pleased if he gave me notice of what he wanted in order that I
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might, possibly give him all the information he pleased. The Hon’ble Rai
Ananda Charlu has not asked fer a single piece of information, and yet he
now says that the Government Las acted dishonestly in respect of these moneys
and we are withholding the facts and the accounts of the expenditure, There
is not a single point in all the information which he says we are withholding
because we dare not publish it, in which the fullest details are not set forth in
our annual accounts for the benefit of every one who desires information ; and
they are set out not only for the year concerned but for all previous years.
The Government accounts are available for any Hon’ble Member (in fact, for
any member of the publie,) who wishes to see them, and any one with the
slightest knowledge of how the work of Government is done ought to know
that the Government publishes these accounts. I have great pleasure in pass-
ing down a copy of the accounts of 1891-95 to the Hon’ble Rai Ananda
Charlu, if he wants to satisfy himself that the Government of India has pub-
lished the full information he desires.

“1 am afraid I am a little discursive in the order in whick. I take up the
different subjects. It is rather difficult for me to take up my subjects in a
regular and definite order, because I have been busy the whole day in taking
notes of the various statements which have been made by the speakers, and I
am obliged to bring matfers forward in the order in which I have taken notes.

« T am led back sow to the salt-duties, which have been criticised and
represented {0 us as a heavy burden upon the people. 1f it is a burden at all,
it is a burden which not a soul in the country feels, and this is good evidence
that it is a burden which can be very easily borne. Of course I quite agree
in thinking that it is desirable that these duties should be reduced if possible,
and possibly some day the question may arise. But theve is one thiag I will
impress upon Hon’ble Members who think that the Government imposed a
heavy burden by the increase of the salt-duties, which took place about ten
years ago, and thatis, that instead of affecting the salt-trade by making the
price of salt higher, during the last ten years the price of salt has been very
much lower than it was ever before in this country.

« T have here statistics which go back to the year 1861 and there is
hardly a single province except Burma in which the figures do not show that
salt at the present day sells at a cheaper price than it ever did before. The
truth is that the improvement of commurication in the country and the gra-
dual extension of railways has cheapened salt so much that notwithstanding
the taxation imposed upon it its price has not been added to. The conse-
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quence therefore is thai; the burden upon the people in respect of the salt,

instead of increasing, continues t¢ diminish and has been continually diminish-
ing.

“ As regards the burden of land-revenue the Hon’ble Rai Ananda Charlu
has expressed his horror at seeing the Settlement-officer let loose in every
province raising the land-revenue. I will read a paragraph from & despatch
which was recently sent by the Secretary of State which will show that the

land-revenue has also been a gradually diminishing burden upon the people.
This paragraph runs as follows—

* * ¥ L4 L ] ¥ L]

¢ 8, We shall first set forth, as briefly as the facts permit, the cuccessive steps by whick
the Government share of the assets of Jand has been reduced.

It was laid down in Regulations IX and X of 1812, following the precedent of the
Permanent Settlement, that a net income of 10 per cent. on the Government demand ehould
be reserved to the proprietors. Thie fixed the State’s share of the assets at 91 per cent.
Regulation VII of 1322 raised their income to 20 per cent., and redaced the share of the
State to 83 per cent. of the assets. The assessment was to be based upon an enquiry into
the productive capacity of each field or plot of land ; and the Resolutiow which accom panied
the Regulation substituted for the two or three years term of settlement that had till then
been customary, a term of ten to twelve years, and thus introduced the first long-term
settlements, The detailed enquiry thus prescribed was found to be imvracticable, and

" Regulation IX of 1833 was based upon a minute by Lord William Bentinck, dated 26th
September, 1832, in which he proposed that the demand should be fixed upon a general
ecnsideration of the circumstances of each village or estate, and that the term should be
extended to fifteen or twenty years. At the same time, he limited the Government share
of the aseets to 70 to 75 per cent. All the early settlements of the North-Western Pro-
vinees were made under. this Regulation, and for the most part for a term of thirty years.
In 1844 Mr. Thompem, Lieutenant-Governor of the Nerth-Western Provinces, reduced
the share of the net assets to be taken as revenue to two-thirds, or 67 per cent. In 1855
the demand was still further reduced by the Sahar:npur Instructions, Rule XXXVI of
which lircited it to 50 per cent., of what were described as “ the real average assets,” and
this proportion has ever since formed the basis of assessment in Northern India; though,
as we shall presently show, still further reduetion hasbeen authorised in certain cases.’

“ 1 wish in addition to this to point out to my hon’ble friend a purely arith-
metical calculation which will show how much of the increase of the produc-
ttveness of the land has fallen to the share of the proprietors and how very
swall the increase to Government lias been. We will assume that the land-reve~
nue at present is something like 25 crores. The purpose for which I am makieg
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use of this fignre is onein regard to which we nced not Dbe particular.
I will assume that fifty yecars ago the land-revenue assessed upon the samo
territory was 15 crores and that. we have during this time increased our
assessment of land-revenue from 15 crores to 25 crores. Lot us see what this en-
hancement really means to the people of the country. We fixed it at15 crores
at a time when Goyernmernt got 75 per cant. of the assets and the people got
25 per cent, The people’s share of the assets, filty years ago, was therefore five
crores. Now, when we get 25 crores we get 50 per cent., and the consequence
is that the shars of thsbpeopie is equal to our own and is equal to 25 crores.
So that the Government share of the produce of the land has increased from 15
crores to 25 crores, but the share of the people has increased from 5 crores to
25 erores. This will show that the enhancement of the land-revenue has been
brought about without adding to the burden of the people,and that the amount
left in the people’s pockets after each settlement is greater'tha.n at each previous
settlement. This is what our Settlement-officers have done; they universally
find that in claiming for Government its proper share of the enhancement of
the produce of the land, they leave a continually increasing share in the
pockets of the people.

“ Another matter which was referred to in the Hon’'ble Mr. Bhuskute’s
address was his declaration that the vigorous prosecution of railways has caused
us heavy loss, and in the same way the Hon’ble Rai Ananda Charlu says that
we are imposing a new and unnecessary burden, because we are raising four
crores of rupees during the current year for the constraction of railways. I can
only say that the vigorous prosecution of railways during the last ten years has not
caused loss of revenne. Our railways have produced more than the interest on
the loans raised for the purpose of construction, and as regards these four
crores of rupees that we are to raise this year, every single railway project has
been separately investigated and the greater part of them will produce a great
deal more than the amount we will have to pay asinterest on the loan. Atthe
present moment the whole of our loss on railway transactions is ahout two
crores of rupees, that is to say, we have constructed and we are running 19,000
or .20,000 miles of railway, part of them constructed on military grounds and
without reference to commercial returns ; part of them constructed for protect-
ive purposes—protection against famine; and most of them constructed for
commercial purposes. Taking the whole of them, the charge to Government
is only two crores of rupees. I would ask simply as a question of policy whe-

ther the possession of these 20.000 miles of railway is not worth to ths people
of India two orgres of rupees. There is not a soul in the room whe wei-1d 3of,
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admit that India would be better for thesc railways even if the people had to
pay tea crores a year instead of two.

“ With reference to these two crores of rupees I have also to state that the
loss which we have to bear mostly arises upon railways constructed on the guar-
anteed system. The loss a few years ago was only 70 lakhs of rupees. It has
since mounted to two erores mainly because we have to bear a beavy loss of
exchange upon the sterling debt connected with the older railways. But it
is obvious that this heavy loss has nothing to do with the present construction
of railways. We would have to bear this loss even if we were not construct-
ing any railwavs during the last ten or twenty years. Thelater construction
and expansion of railways has therefore been on the whole a financial gain.

“ Before I close I want 1o refer to another statement which is made in
the Hon’ble Mr. Bhiuskute’s address and which refers to the military expendi-
ture. We bave been liberally accused on all sides of having indulged in beavy
military expenditure, and putting the figures of 1887 and 1893 side by side it
is stated that the latter has risen by 22 crores of rupees; and the statement is
made that the only portion of the increase due to exchange is 96 lakhs. The
Hon’ble Mr. Bhuskute is erring in good company, for the Economist made
the same blunder in a criticism it published about July .last. The Hon’ble
Mr. Bhuskute when he talks of these charges means that the figures which
are entered in the exchange column account for only 96 lakhs of increase ;
but he forgets, what has often been pointed out, that there are a number of
charges which enter into our Indian column of expenditure which are very
much affected indeed by exchange. One of them, for example is the obligation
to pay the British soldier at a sterling rate. The consequence is that as the
rate of exchange falls we have to pay him more rupees. I have made anactual
calculation of the difference which arose between 1887 and 1893 on this account
and also on account of exchange compensation allowance which, whether the
Hon’ble Member is in favourof it or not, he must cdmit arises purely from the
fall in rate of exchange. From these figures I take it that from 535 to 60 lakhs
are the amount of the increase which is made in the British soldier’s pay and
26 lakhs were the amount which we had to pay for exchange compensation in
the year 1893. These two amounts taken together make up 81 to 86 lakhs of
rupees, and these 86 lakhs do not represent increased military expenditure, as

the Hon’ble Member and the Fconomist put it, but arise from the fall in
exchange.

“There is ono thing with reference to this subject whivh I wish to mention.
It seems to me that I have been unnecessarily modest in not claiming for
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myself the whole of the credit for the improvement that has occurred in the
financial state of affairs. I thouglit I was boun to be Lonost and state that
the increase of some Rx. 1,400,000 was due to exchange. IFor many years
past the Government of India has been declaring that the difficalty they were
in had been almost entirely due to the imposition upon it of the burdens arising
from the loss in exchange, and that statement has been continually denied by
our critics, and we have been continu:lly told that our difficulties arosc from
o:r own extravazance and that it was not any loss in exchange which produced
thisresult. 'Well, the people who make that statemont against us are bound, if
they are consistent with themselves, to admit that the improvement in the
present state of finances is due to our own good management, and that it is
nonsense on our part to allegs that the improvement is due to the rise in the
value of the rupee. If they were right, and we were wrong, in estimating the
gravity of the effect of the falling rupee, they are bound now to give to us,
and not to the rising rupee, the credit of the recovery that has taken place.

“The Hon’ble Mr. Bhuskute, in the twelfth paga of the statement which
he bas made, compares the duty and consumption of salt in 1886-87 with that
in 1894, and deduces a conclusion as to the poverty of the people. I know
where he has got these figures, but there is one important thing he omitted to
observe. The consumption of salt in any given twelve months from various
circumstances is always altering. The Hon’ble Mr. Bhuskute has taken as his
first year one which it was abnormally large, and for his second year one in
which it was abnormally small. If he had only taken as his figures for 1886-87
those which are the average for that year and the year before it and the
year after it, and for the second year also not t'ie figures of that year but the
figure which is the average of that year and the year before it and the year
alter it, the result is that the consumption of salt for the first period cu which
the Hon’ble Member makes his stand is 32 8 millioas of maunds and for ine
second 34°4, and the Hon’ble Mr. Bhuskute’s conclusion as to ¢ the nverty of
the masses ’ becomes reversed.

“In connection with the taxation of salt, which is said to be an extreme
burden upon the masses, I wish to make one remark. One can hardly under-
stand the people of India being an over-taxed people, as they are often repre-
sented to be by Native political associations, if they do not in some way or
another feel the burden of the tax. But the truth is that there is not one man
in a hundred who is in the least dogree aware that he contribufes a single pice
to the system under which he obtains security for his property and person to
which his forefathers of three gencrations ago were utter strangers, and is
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assured of the possession of legal r.ights which are superior fo those enjoyed
by many nations of the West. I can only oppose to this imaginary, poor,
over-taxed raiyat the fact, which is perfectly notorious and which every one
can verify for himself, that there is not a single country iu the civilized world
where the amount of taxation is so small as it is in India.

“ And here I want to add one remark with reference to the military expen-
diture which is attacked by the Hon’ble Mr. Bhuskute and a great miny other
people as a tremendously heavy one. I can quite understand the ordinary
cultivator, whose knowledge of history never goes beyond his own life and
whose experience is limited by the boundaries of his own village, thinking
that the state of peace, prosperity, tranquillity and comfort which he enjoys is
the natural condition of India. Buf for educated gentlemen like our political
critics to know nothing of the history of their own country astonishes me. They
bave only to look back one hundred years to see that those fislds which now smile
with yellow harvest and which the husbandman can till every year with the
absolute assurance that in time he will reap his barvest were year by year liable
to be devastated by warfare or by the rivalries of contending chiefs whose armies
plundered the country. The districts from which the Hon’ble Mr. Bhuskute
comes were the highway between Northern India and the Dekkhan. They
were the districts through which the armies of the Mogul pourad from Northern
India to the Dekkhan for conquest and for plunder. The whole country within
the last hundred years resounded to the tramp of armies and was filled with
robbery and rapine, and that is a state of things which would return to India
if the British army were withdrawn. The one security that India has for the
continual preservation of that state of peace and tranquillity is that there is one
Paramount authority that possesses sufficient power to suppress all disorderly
elements. It is at the back of our civil administration, which would not be
effective unless it could carry out its duties in peace and quietness. The cost
of the army, to which 250 millions of people are indebted for the peace and
tranquillity which they enjoy, comes to something a little more than half a rupee
per head of the people protected. The Hon’ble Sir Henry Brackenbury has
made a very full statement to-day which is a complete answer to those who
think that the interests of economy are not fully studied in its administration.
There is no army so effective anywhere as the army of India ; none in which the
money spent is made to go so far in the direction of efficiency. I cannot un-
derstand how educated people who know the perpetual condition of warfare
and insecurity in which people were in India before it was occupied by one over-
mastering Power can make any objection to the military expenditure which is
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necessary for maintaining the security, peace and tranquillity to which Mr.
Bhuskute refers as one of the gifts of the British powers.

“ My Lord, I have left till the end a necessary duty—that of answering the
questions which bave been put to me by the Hon’ble Mr. Playfair. I shall
answer them one by one. The first question that he asked was with reference
to opium—whether I consider that the rise in the price which we offer for
crude opium issufficient. I think it it is, and my reasons are that it has secured
to us as much extension of cultivation as we wanted : that is, enough to enable
us to recommence piling up a reserve. I regret that the crop has partially
failed, and the raiyats again will fail to benefit by the enhanced price to the
extent that we and they hoped they would. What is wanted more than any-
thing else is a favourable season ; and, if we were to get a fairly favourable sea-
son, I am quite sure that the cultivator would get such encouragement that we
would obtain, at the price we at present offer, all and more than all the oulti-
vation we want.

« Another question was asked with regard to the interest which we proposa
to fix for the loan which we are about to issme. This is rather a difficult
question to answer just now, for it is difficult for me to make a statement,
withont its being held tosome extent to be binding, I must therefore begin by
saying that any statement I make now will be understood as not in any way
binding upon us when we come to make a settlement of the terms of the new
loan. What they will really be depends solely upon the state of the market
at the time. But, if I am allowed to make this complete reservation as to what
we may do, I bave no hesitation in eaying that, unless circumstances change,
my advice to the Government will be to issue a three per cent. loanand to
add conditions guaranting it against a reduction of interest for a certain
number of years, say, twenty years or something like that.

“I hepe my hon’ble friend will be satisfied with that answer. Itis im-
possible for me to give any answer which may be taken inany way as pledging
the Government. )

“In regard to the question of saving band balances raised by the Hon’ble
Member, the difficulty raised is one which is felt not only by the Government
‘in this country but by the Government at home. The only security which we
have in respect of our saving bank balances is that the amounts are all extremely
small, so that it requires a very large combination of depositors to make a de-
mand upon us which we would have the least difficulty in immediately meeting.
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They are, of course, secure of being all ultimately met, in any circumstances,
‘We have, as the Hon’ble Member points out, about 10 crores on deposit pay-
able upon call. But 10 crores is composed of a very large number of very
minute items, and in practice we have as little danger to fear asany ordinary
Bank, in respect of the calls of its depositors.

“ Now, my lord, before I close I have one word to say. It may be considered
impertinence on the part of a junior Member of your Excellency’s Council to
say a word in acknowledgment of the services of a senior Member of this
Council. But my relations with my hon’ble friend S8ir Henry Brackenbury in
the financial administration of his department have been such, that it is impossi-
ble for me to allow him to leave this Council without conveying to him, on the
part of the department over which I have the honour to preside, our acknow-
ledgments for the grand work that he has done in bringing under complete finan-
cial control the whole of the expenditure of his department. I have had in my
time of service in the Financial Department, now extending back over a
quarter of a century, not a few contests with the Military Department. It is
almost necessary that these should arise, because the Military Department is
peculiarly the spending department of the Government and the Financial De-
partment is very much interested in its financial control and in its Financial
arrangements. But there have been no difficulties of this kind during the time
that I have had as my colleague the distinguished officer who sits on my left,
and who is not only a distinguished soldier and military administrator, but is
also a financier, and in that capacity has been able to give to me in my official
duties most material assistance and helpful counsel.”

His Excellency 1HE PRESIDENT said :—* I recognise with pleasure that
no attack has been made on the policy of the Budget now under discussion,
which calls for any general defence from me. It is not asensational Budget ;
it is, as the Hon’ble Member has said, a modest Budget, as modest as bimself,
but I doubt if sensational Budgets are always the most satisfactory. Itis
generally sgreed that, in the circumstancesof the present time, the proper
financial policy for India is one that is cautious, moderate and conservative,
and that while the time may come, as the Hon’ble Member has hinted, for a

. comprehensive revision of the position, that time is not yet. What we have
done in the Budget hefore us isto take advantsge of the increase of the
revenue which has exceeded the anticipations of last year, in two ways; in
the first place, to retrace certain steps which we were very unwillingly obliged
to take in laying under contribution for general purposes grants which other-
wise would have been devoted tospecial and useful purposes; and, in the
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second place, to the making good of special deficiencies. It is my opinion,
most satisfactory that we have leen again able to grant the largo sum cf a
crore of rupees to the purpose of Famine Insurance—purposcs as to which I
cannot altogether accept the definition of the Hon’ble Mr. Ananda Charlu,
which I venture fo think is based on some misconception of the original
proposals, of the nature of the transactions of the last fifteen years, and of the
necessities of to-day. It is also most satisfactory that we have been able to
restore to Provincial Governments the contibutions from their balances which
we had to demand in 1895. T have for myself always entireiy sympathised
with the disappointment which the Local Governments must feel, when they
are suddenly cslled upon to relinquish funds on which they bad calculated
for works which they considered essential for the well-being of the people
under their care.

“It is satisfectory also, for the reasons so well stated by the Hon’ble the
Military Member, that we are at last able to complete those arrangements on
which, it has been long recognised, in an emergency the safety of the
Empire would deperd. There is only one general remark which I would
like to make with reference to these aspects of the Budget, and that is that
it must not be supposed that we are going to deal equally generously with all
demands of the kind. My hon’ble colleague, the Financial Member, will
insist on as strict economy as the Hon’ble Mr. Ananda Charlu can desire.

« I am sure the Council will have heard witk much interest the statement
which has been made by the Hon’ble the Military Member; and not
ouly have we listened to it with interest, but it will be exceedingly valuable
to have on our proceedings a record of this kind. Itis a record of a great
work, not only the work during five years of an individual of distinguished
ability, but the work of = great Department of State under the guidance of
the Hon’ble Member. It is, I believe, a record of progress both in efficiency
and in economy.

« We shall all miss the Hon’ble Member in our debates here, but we
rejoice to know that the influence of his work will be felt in India for many
years to come.

“There is another great Department, however, in which it is possible
for me mnot to take a personal interest, and to which I should like torefer. The
Hon’ble Mr. Playfair has spoken of the importance to India of its railways.
He not unnaturally dwells specially on the question of rates. But I shall,

with him, postpone the discussion of that delicate question. He has, however,
x
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spoken of the general railway policy of the Government with approval, apd §
should like to say a werd or two about that.

“The development of the country by the construction of railways has for
long been the recognised policy of the Government of India, and I need
support it by no detailed argument. The fact is that it is the method by
which we can material'ly improve the condition of the vast population
dependent upon agriculture most surely and moss steadily, and I am the last
person to deny the contention of the Hon’ble Member from the Central
Provinces that there is much in the condition of the agricultural population
that calls for the careful attention of the Government. Even irrigation works,
all important as they are in certain localities, can scarcely claim such far-
reaching results as railways; at all events, unless irrigation and railway works
proceed simultaneously.

“1 need scarcely point out that the improvement in the condition of the
people which I have claimed for railways has a special bearing on the discus-
sion of to-day. I believe that, if the lines we have constructed for military
purposes and protection against famine are kept separate, a very sufficient
return is realised on the capital we have expended on railways. But in truth,
their value is far greater indirectly—1from the growth and stability of the

~ land-revenue on which Indian finance depends so much, and which in its

turn depends largely on increased facilities of communication.

“ But while there has never been much doubt about the policy, thera has
been considerable debate as to the best means of carrying it cut. At first
the construction of railways was generally entrusted to companies under
some form of gnarantee:then came a period when State agency alone was
employed. Since 1880 the pendulum has swung mow to one side, now
to another: and the problem has been how best to utilise the resources of
the State on the one band, and the funds which private enterprise offers on
the other.

“I think there has been some misconception of what the Government have

been doing in the matter. I shall not repeat more than necessary what has
been said by other Members, but I should like to say how it appears to me.

“ As a preliminary, however, we must clearly understand what we mean by
private enterprise as applied to railways. It is not the same, and probably
it never can be wholly the same here, as it is in England. There it means that
certain persons propose to comstruct a railway; they obtain surveys and
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estimates and prepare their Bill ; they prove their surveys and estimates before a
Select Comnittee, and pass their Bill, if tl.cy can, They raise their capital, buy
the land, carry out their works ; and, if they succeed in all this, they may make
a profit. Throughout they look for nothing from the State. Parliament gives
them certain rights, and imposes on them certain obligatious, but only inter-
fere with them financially by mulcting them in heavy Parliamentary expensos.

“We bave nothing of all this in India, not even the last item. Private
enterprise does not stand alone in this way. I do not propose at present
to examine the causes of this; I merely ask you to note the fact that it is
the State which makes the survey, which examines the estimates, which
sanctions the project, which provides the land, which perhaps builds the
line, and, quite possibly, in certain circumstances, might even work it. In
fact the assistance given to the Government in India by private enter-
prise, with scarcely an exception, takes one of two forms: (1) it raises the
capital in the sense that it acts as intermediary between the Government and
individual investor; or (2) it undertakes the management of the line
when opened.  Of the second, I need not say more than this, that the
policy of entrusting the working of railways to company management has,
in several instances, proved very successful, and may be carried further
with advautage, provided that the companies are such that we can be sure
the management will be in the hands of capable and energetic me n.

“ As to the raising of capital, I need scarcely 'remind you that the deter-
mining cause is the nature of the security offered. In proportion to any
doubt which the investor may entertain of the safety of his investment will
he demand a larger interest on his loan. The Government of India could
certaioly borrow on his own account all the money required for its railways
at the cheapest rate, if it consented to offer the security of the revenues
of India. Of late years, as I bave said, it has been thought wiser not to do
this in all cases, and the assistance of private enterprise has therefore been
sought. That was the origin of the Branch Lines Resolution of 1893, which
offered, not the guarantee of the Government, but a security based on certain
traffic arrangements. I believe that as all, or almost all, of the lines coming
under this Resoluiion would have been lines whichhad been approved by the
Government as likely to give a fair return, the terms of the Resolution did, as

- a matter of fact, afford ample security. But, unfortunately, the conditions were
necessarily somewhat complicated, and it was impossible so to state them as
to bring home to the average reader what his true position would be. The
results, therefore, Lhave been disappointing, and the Government have taken the
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whole matter into consideration.. It has now been determined to issue a new
Resolution for branch lines which will offer two alternatives—

(1) a fixed yearly minimum dividend with such share of the surplas net
profits as may be agreed upon ; or

(2) a rebate arrangement on the lines of the present.

“ The particular rate of interest will, of course, form part ot the bargain,
but the present intention is that the minimum dividend to be guaranteed
under the first alternative would not excced 3 per cent., and the rate of
interest secured by rebates under the second alternative would be 34 per cent.

“ The effect will be shortly this—

« Under (1) the company will receive an absolute guarantee of interest at
a rate not exceeding 3 per cent. and a higher return if the net earnings of the
branch are sufficient to pay more than the guaranteed dividend ; and, as an
alternative, under (2; the company will receive a dividend of 3} per cent.,
provided that the amount of the net earnings from local and interchanged
trafic be sufficient, and a higher return if the net earnings of the branch from
its own traffic be sufficient to pay a higher dividend.

“I do not wish to be misunderstood. We do not put forward this new
Resolution because the small saccess of the former Resolution has hindered
us in pushing forward the work of construction of railways. I donot believe
that the amount of work we are now doing is at all realised, and I should

like to give a few figures of mileage to show what it has been during the year
now current.

“ At the commencement of 1895-96, i.e., on the 1st April, 1895, the total
length of railways open for traffic was 18,863 miles, and the mileage under
construction, or sanctioned for commencement on the same date, was 2,217
miles. During 1895-96, i.e, from A4pril 1st, 1895, to the present time, the
commencement of 2,384 miles of new railway was authorised, and 1,009 miles
were opened to traffic. '

“Thus the total length of open line at the present moment is 18,973 miles

apd the mileage now under construction, or sanctioned for commencement, is
3,564 miles.

“ Adding together the amount of construction completed during the cur-
rent year, and that in hand at the end of it, we have 4,673 miles or an addition
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of one-fourth to the existing railways of India. Tnis length of line excecds
the total length constructed in the United Kingdom in the last 20 ycars—or,
to put it another way, is more than double the entire mileage of what is some
times called the premier railway in England—the London and North-Western
Railway Company—while there are only balf a dozen Railway Companies in
the United Kingdom whose mileage exceeds that which we opencd as new
lines in India in the stogle year 1895-96.

¢ T think that Hon’ble Members will be of opinion that thisis a éuﬂ’iciently
extended programme.” That part of it which still remnins to be completed
represents an expenditure of something like 35 crores. The Financial State-
ment shows that we are preparing to undertake not much less than a third of
it during the year 1896-97, including the amounts which are to be provided
by companies, and do not pass through the Government accounts.

“ It is also a comprchensive programme if you look at the character of the
principal undertaking'é.: In the west, in the Bombay Presidency, we have
the Rohri-Kotri Chord, 200 miles, which not only practically doubles the
main line to Karachi, but secures us against an interruption of the traffic by
the irruption of the Indus.

“ Passing northwards, we have in Upper India the new company, the
Southern Punjab, with a mileage of 400 miles, shortening materially the
distance from Delhi, We have extensions of the Bengal and North-Western
and Tirhoot State Railway system, <89 miles, which will provide on the north
side of the Gogra a much improved communication between the districts
where population is congested, and the districts in Eastern Bengal and
Assam where labour is scarce, and on the south side of the Gogra a series of
branches in the Eastern part of the North-West Provinces which is peculiarly
liable to scarcity. 'We have also an important work, though the mileage is
shorter, in the linking-up of the metre gauge systems of the north and west
by a new connection between Cawnpore and the Gogra river, 80 miles.

“In Central India we have the Saugor-Katni Line, 118 miles, in connec-
tion with the Indian Midland system, which will not only secure districts which
have suffered from scarcity more than any others since I came here, but will
give a direct access for Umaria coal towards the west ; and 2 similar advan-
tage for east and west traffic has been secured by the construction of the
Godhra-Rutlam and Bhopal-Ujjain Reilways, a little further south.

“ In the east there is the great scheme of the East Coast Railway, long

conternplated, and now in a fair way to completion, of which it might be
62 L. D. »
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cnough to say that Calcutta and Madras seem prepared to tear any onme to
pieces who denies their claim to the larger share in its benefits. At all events,
this large work of which there is now wunder construction about 600 miles,
while it completes the programme of the Famine Commission—a Commission
which I, may remark did long ago the work which, if I rightly understood the
Hon’ble Mr. Ananda Charlu’s observations, he asked should now be done—in
the one distriot remaining, Orissa, and gives an independent access {o Calcntta
to the Bengal and Nagpur Railway, it will conneot Madras with the Northern
districts of that Presidency, and will bring to it cheaply and expeditiously
the excellent coal of Singareni. .1 am obliged to the Hon’ble Mr. Rees for
the warm way in which he bas represented the views of Madras.

“In the north-east, by the doubling of a considerable portion of the
Eastern Bengal Railway, we hope to provide facilities for the great jute trade
in which this city is so largely interested, while it is not'too much to say that
the construction of the Assam-Bengal Railway, 600 miles, will open up an

entire province, and have a lasting effect on another great interest, ¢.e., trade
in tea.

“ In Burma we have in hand the completion of the Mu Valley line to
Myitkina, which will give a thorough connection to Upper Burma. over
more than 700 miles of railway and by the Mandalay-Kunlon, 224 miles, the
carrying forward of our railways to the Chinese border.

“In addition to all this and outside the mileage figures I have given, the
Nizam’s Government have several railway projects under consideration, and
we are assured that a line in the Godavari Valley of some 400 miles in length
will shortly be begun. The growing interest taken by Native States in raile
way construction is an encouraging symptom.

“ I venture to say that in this programme—I do not profess to huve de-
scribed it exbaustively, but only to have touched on its more prominent features
and the longer lines—we have endeavoured to provide for the more pressing
needs in many directions in the varying conditions of this great Empire.
I do not deny that there are many more to satisfy. I know that here in this
city there are those who complain of our inaction. I can say for the
Government as well as for myself that we can never be indifferent to
anything that would tend to the prosperity of this city and of its trade.
No one who has seen .the magnificent spectacle of the river crowded with
shipping could fail to recognise how strong would be the arguments—senti-
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mental as well as material—against anything that affected adversely iaterests
so great. DBut, if I may say so in a whisper, we are doing something for
Calcutta on the East Coast Railway—on the Eastern Bengal Railway—perhaps
I might add in the opening up of Assam. I am not going to argue in detail
the vexed guestion of the connection to the north. I am bound to say that
I am not one of those who think two railways always better than one, or three
railways better than two, and I am also bound to add that I cannot find
evidence to prove that the existing facilities are insufficient for the existing
traffic. On the other band, I admit that there are districts from which new
traff.c might come t> Calcutta, and I admit that, if and when existing facilities
prove insufficient, it would be necessary to provide additional facilities. All'I
would urge is that in the case of new traffic we are bound to have as complete
information as can be obtained, in the case of coal fields to be opened up we
are bound to be satisfied as to the quality and quantity of the coal, and in the
casp of fresh facilities we must study the best way of giving them ; and, much
as I should like to see the coal traffic from Palamow or Jherria filling the docks
of Kidderpore, all I can say now is that we are prosecuting our enquiries as to
the mineral resources of the district between Calcutta and the North-West, but

they are not complete,

« As to fresh facilities primd facie, the first desideratum is to shorten the
distance to be travelled. It will have been observed from a reply by the
Secretary of State the other day to a question in Parliament that we have
acknowledged that it falls to the East Indian Railway to construct what is
undoubtedly the shortest line to the north, namely, the line known as the ¢ grand
chord;’ but we have coupled that acknowledgment with a very important
stipulation. 'We are distinctly of opinion that full rights to running powers
must be reserved for the administration working the Oudh and Rohilkhand
Railway over any lines that may hereafter form part of a new through route
between Mogal Sarai and Calcutti, and that stipulation will be found in the
contract for the construction of the lines to Shergotty and Gaya now sanction-
ed. We recognise that it is imperative that the mercantile communities not
only of Calcutta, but of Upper India, should be secured the full benefits that
such a scheme, when carried out, would bring, and what I wish to make clear
is that, if we have not been able to accept the case for the immediate construc-
tion of a second line between Calcutta and the North-West, we have at least
taken care that no steps we are taking now shall be an obstacle to sach aline,

if it should be found desirable in the future.
w32



344 FINANCIAL STA4 EZ'EMENT. .
[The President.] - {26t MarcH, 1896,

“And, if any one .has any hesitation about the cfficiency of such a
provision, I can give him an example. I was till the other day a Director of a
Railway Company in Scotland that only by a right to running powers over
a certain section of railway has access: to an important ecity. It was
essential to our rivals to shut ,us out - if they could, and I will not deny
that they did their best, but that:they failed I think will be eelf-evident
when I mention that the Jine of which I speak formed the ‘runm in,” *the
finish,’ of the great railway race to the North, of which the home papers
were so full a fow months ago. There will be no lack of competition if the
rivals of the East Indian Ballway have the same powers as the rivals of the
Caledonian. .

“ I have shown that our programme is a full programme, and that it
covers a great deal of ground. I wish now to impress mpon you that all
this lays upon the Government one duty above others for the present, i.c.,
to resist temptatior. It is very tempting to be asked to embark in large
schemes or great works. But, if I am nght in saymg that the State is
concerned in some way or other in every railway enterpnse in India, it is
undoubtedly incumbent on us not only to push forward railway construction
at a favourable time such as this, but to do so at a rate that is not excessive,
but can be steadily maintained : to be bold indeed but not to be rash.
‘With this object it is most desirable that the Government should themselves
determine in the case of the larger schemes what new railways are required,
and when they ought to be undertaken. It is only by so doing that a
programme can be formed, can be adhered to, and can be carried out with
regularity and efficiency. For the present it will be clear to every one that so
far as large schemes are concerned our hands are full, and our ambitions
must be humble.

“ But there is another branch of railway construction which is at this
moment even more important than the prosecution of la.rgegse]]emes, and
that is the construction of those shorter lines which spead out from the great
systems and, by gathering together the produce of the country, extend the
beneficial influence of these systems over a far wider area. There is but one
opinion of the necessity that exists for these lines jn a:l directions, if we
are to secure the development of the country of which I spoke at the
beginning. I hope that, though our hands are full, it will still be possible
to proceed with this work. It is a work which is specially suited for the
employment of private enterprise, and I have told you the encourage-
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ment we are prepared to offer. Ttisa work which can also be profitably
undertaken by the great main lines themselves, and wc are anxious to sce
them engaged in it. It is a work of which the several items may seem
unimportant, yet whicl is the most potent instrument we possess not only to
consolidate and render profitable the great railway system of India, ir
which so much of its wealth is invested, but to make it an all-powerful
agent in the promotion of the material and social advancement and political
tranquillity of the people.”

CRIMINAL PROCEDURE CODE, 1882, AMENDMENT BILL.

The Hon’ble 812 ALEXaNDER MILLER moved that the Report of the
Select Committee on the Bill to amend the Code of Criminal Procedure,
1884, be taken into consideration. He said :—* This Bill has been so fre-
quently before the Council, and the effects of the procedure discussed in the
Select Committee were explained so fully last week when I presented the
Report, that I do not propose to-day to recapitulate what must be fresh in the
memory of Members of Council.”

The Hon’ble MR. BAUSKUTE said :—*“My Lord, the jury system has
existed in India in the shape of a germ from time immemorial. Even the law,
as it oblains here, recognizes it in the panchayat, arbitration, etc. Nay, the
conclusiveness of its judgments has been generally accepted with satisfaction.
Ishould have liked, my Lord, to dwell more on this point, had it not been
for the heavy work of this day. I think the Bill as amended will please most
of us, though there is some hesitation about section 507 of the original Act.
But in my opinion the new wording inserted for the words ‘so completely’
does not make any new changes.”

The Hon’ble NawaB AMIR-UD-DIN AEMAD KRaAN, BAHADUR, said:—
“ M’y Lord, the Bill to amend the Criminal Procedure Code, popularly known
as the Jury Bill, has evoked a good deal of hostile criticism, and has engaged
the attention of all classes of the community since its introduction in Your
Lordship’s Council.

“ Tt is therefore a cause of much satisfaction that the Select Committee,
as the result of their deliberations, have modified the original Bill to such an
‘extent as to rander any further adverse criticism unnecessary arnd have presented
the measure in a form in which it can meet with general approval. The eli-
mination from the Bill, as introduced, of the provision in reepec: of special
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verdiots on specific issues of faet is the most noticeable feature of the Bill, as
amended, and will be regarded as very necessary | modification, while the pro-
vision requiring High Courts to eonsider the entire evidence and to give due
weight to the epinions of the Sessions Judge and jury in cases of reference
when the Judge and jury differ in the matter of a verdict, and extending the
period of exemption from service to twelve months in the case of special jurors,
will T have no doubt make the jury system more “acceptable to the people
generally. T am exceedingly glad to find that the ‘measure as it stands de-
serves cordial support, and I desire to be permitted to avail myself of this
epportunity of congratulating the Hon’ble the Law Member in having on the
eve of his laying dewn his high office been enabled to allay the uneasiness to
which the Bill as introduced gave rise.”

The motion was i)ut and agreed to.

The Hon’ble ST ALEXANDEE MILLER moved that the B:Il as amznded
be passed.

The motion was put and agreed to.
UNITED KINGDOM PROBATES BILL.

The Hen’ble SR ALEXaNDER MILLER said :—*“ The next motion in my
name is the one with reference to the Probates and Letters.of Administration
Bill. I intreduced this under the impression that it was perfectly and obvi-
ously non-contentious, and when I received from the Hon’ble Mr. Playfair
the letter from the Administrator General which I thought was merely inten-
ded as a hint to call my attention to certain observations on the Bill, which
I thought and still think showed an entire misapprehension of its meaning, I
did not then I think myself ealled upon to do more than mention the fact to the:
Council. Since then I have received what might be called a Parliamentary
Paper from the Administrator General, which shows that ke isstill under
what, without disrespect to him, I might call the iHusion that the Bill will be
injurious to the interests of creditors in India ; and under the circumstances
I do not think it would be wise in me to press for the passing of the Bill with-
out its being referred, in the ordinary way, for the upinions of the various
High Courts; and therefore I do not propose to make the motion that stands:
in my name, but would move that the Bill be circulated for opinion to Local
Governments and Administrations and to the High Court of Calcutta.””

The motion was put and agreed to.
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The Hon’ble Mr. WoODBURN moved for leave to introduce a Bill to
amend the Law relating to Reformatory Schools, and to make further provision
for dealing with youthful offenders. He said :—* This is a Bill to amend an
Act passed by this Council in 1876. Since that period several minor defects
have been brought to notice, and some suggestions have been made to the
Government by a Conference held in 1892, and the opportunity has been
taken to consider the procedure in force in certain British Colonies, The
detailed resalts of this examination are not very numerous, nor are they very
important, but most of them are very useful. At this hourof the afternoon I
will not refer in detail to them, but I may mention as illustrating them the
authority that is given toa Subordinate Magistrate, who is not himself
empowered to send an offender to a Reformatory School, to submit to the
District Magistrate cases in which he considers that such detention is the most
appropriate punishment : another, which I myself regard with special interest
provides authority by which opportunity is given to a Magistrate to discharge
with a mere admonition a youthful offender convicted of an offence. ”

The motion was put and agreed to.

The Hon'ble MR, Wo0oDBURN introduced the Bill,

The Hon’ble ME. WooDBUERN moved that the Bill and Statement of
Objects and Reasons be published in the Gazette of India in English, and in
the local official Gazettes in English and in such other languages as the Local
Governments may think fit.

The motion was put and agreed to.

GLANDERS AND FARCY ACT, 1879, AMENDMENT BILL.

The Hon’ble MR. WoonBURN also moved for leave to introduce a Bill
to amend the Glanders and Farcy Act, 1879. He said :—* It has been represen-
ted to the Government of India that it is highly expedient and desirable
that the Glanders and Farcy Act should be made applicable to the Presidencies
of Madras and Bombay and the Province of Bengal, as well as other Provinces
in which it is desirable, and the entire object of the Bill is to make that exten-
sion.”

The motion was put and agreed to.

The Hon’ble Me. WooDBURN introduced the Bill.
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The Hon'ble M. WooDpBURN moved that the Bill and Statement of
Objects and Reasons be published in the Gazette of India in English, and
in the local official Gazettes in English and in such other languages as the

Local Governments may ‘think fit.
The motion was put and’ agreed to."
The Council adjourned sine die.
S. HARVEY JAMES,

CALcUTTA ; } Secretary. to the Government of India,

The 30th March, 1896. Legislative Department,

§. G. P.I 63 L. D—11-8-17.—60.





